
	

H. 	 1 

ENTRA1... AI)MJNISTRATIVE TRIBUNAL 

$ 	ERNAKULAM BENCH 

	

c 	OA29,67 8.7, 113 126 137 181,212, 266, 268 
269,.277,.281, 299, 300, 301, 302, 303, 319, 325, 
326,327,328,329,331,333,3.44,345,346,347, 
348,350,3.51,352,353,354,355,356,357,358,. 
359, 362, 363, 64, 366, 368, 369, 370, 371,372, 
373, 380, 381,38 386, 388, 390, 392, 393, 394, 
395, 400, 404, 406, 413, 423, 444, 453, 488, 492, 
499, 507, 509, 510, 557, 566, 567, 580, 582, 601, 
634, 635, 791, 822, 88.0, 898, 904, 905, 939, 942, 

952, 1100, 1202, 1225 of 2013. 

Thursday, this the 6111  day of March, 2014 

CORAM: 
Hon'ble Mr.Justice A.K.Basheer, Judicial Member 
Hon'ble Mr. K.Gcorge Joseph, Administrative Member 

0A29/2013 

C.H. IV1ohanmed Yasin 
S/o Kidavu Koya. 
Charnayath 1-louse, Kiltan Island, 
Union Territory of l.akshadweep-682 558 

'I'.P.Latheef 
S/o Atteka 
'['hiruvathapura, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

Union Territoiy of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

2. 	The Director of Panhayath 
Union Territory of Lakshadweep 

1 ath1 lsland-682 555 

/ 	\Fi'çiairperson 
* ( 
	

\)a (Dweep) Pnchayath 
itan Island, Union Territory of Lakshadweep-682 558 

Applicants 



4. 	The Executive Officer 
Vi1iãge..(..[weep) Panchayath 
Kiltan Island, Union Teiritory of L akshadweep-682 558 

5 	The Prinipa1 
Government Senioi Secondary School 
Kiltan Island 
Union Feintory of Lakshadweep-682 558 	 Respondents 

(By Advocate 	(Mr S Radhakrishnan (Rl,2 & 5) 
(Mr.R.Rarndas (R3) 

2. 	0A67/2013.. 

Seed ikoya.M. 
S/o Abbosala Koya 
Malayâttiyoda, Kiltan Island 
iJnkinThrritory of Lakshadweep-682 558. 

2 	Maisha T 
S/c Kidavu Komalarn 
Thenakkal House, Kiltan Island 
U1ion Territory of Lakshadweep-682 558. 

AbdullaA.P. 
S/oKhalid 
Alirriapura, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Ii 
S/a. 'th .Koya 
Püthi*athkiiila 111am, Kiltan Island 
Jpi Iiiory of Lakshadweep-682 558. 

Sa'ed Muhammed Koya C.H. 
S/oMuthukØya 
Chmayath I-louse, Kiltan Island 
Union Td 1Titory of Lakshadweep-682 558. 

Ra.feek Khai H.M. 
S/6 Abdul Rthrnan 
Aliyar 146use, Kiltan Island 

11.  Territory ofLakshadweep-682 558. 

A,(, 	Mi Shabu Sieedharan) 

;c.. 	 Versus 
i.. 

. 	• 	/ 

N* 

App! icants 
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Union Territory of Lakshadweep represented by 
the Administrator, Kavarathi Island7682 555 

The irector of Panchayath 
Union Territory of Lakshadweep 
(avarathi Island-682 555 

3 	The .Chaiperson 
Vii lage (Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

The Fxecutive Officer 
Village (Dweep) Panchayth 
Kiltan Island 
Union Territory of Lakshadweep-682 558 

(By Advocate: 	(Mr.S.Radhakrishnan (R1,2 & 4) 

3. 	0A8712013 

Abdul Salarn P.P., age 43 
Sb Saidmuhammed 
Puthiyapura, Kiltan Island 
Lak s hadwee p. 

SajdI.han, age 33 

S/LOg Sajmhmmed 
Ktih -Iouse, Ki itan Island 

(By Advocate: Mr.Pratap Abraham Vrghese) 

Versus 

I. 	The Administrator 
Urion Territory of Lakshadweep 
Kavarathi -682 555 

2. 	Th Director, I)epartment of Science & Technologyil  
Administration, 

Kdrat1 81and-682 555 
i: 

-I 

Ml 	iyiIqpal Officer 
of th Inviroment Warden 

of Environment and Forest, 

	

: 	 ' .-----•- I  

i1tan Island, akshadweep-682 558 

)ii?4 . ) 1 	Chairperson, Village (Dweep) Panchayath 
I Ki1an Island, Lakshadweep-682 558 

\ 	 / 	j 

	

\ : 	 / 
AM 

Respondents 

Applicants 

Respondents 



J. 	 4 

S 
(ByAdvocatc 	(Mi S Radhakrishnan (R1,2 & 3) 

(Mr R Rarndas - R4) 

4. 	0A113/2013: 

1. 	MuthukoyaT.P. 
S/o KidaveHaji 
Thu uvathapui a, Kiltan, Lakshadweep 

2 	Salh P 
S!1:brahim Haj i 
Paridaia, Kili.an, Lakshadweep 

Yaèoob P.K. 
S/olSubair.A. 
Punnaldad, Kiltan; Lakshadweep. 

AliMohamméd 
S/oAttaka, Aliyar, Kiltan, Lakshadweep. 

Kunhikoya A.P. 
S/o Sayed Muhammed P.K. 
Arakka1pura, Kiltan, Lakshadweep. 

Fd:01aA. 
S/c Kive T.P. 
M:d ; Kiltan  Lakshadweep. 

Muiavar 
S/oShaik IK.K., Pal!iyachetta, Kiltan, Lakshadweep. 

Sathar C.i -1. 
S/oMohmiied P. 
Chadipura, Iijtan, Lakshadweep. 

1ahn?. 
So Mohrnrnpd  V, 
PakkiyocI Kifan, Lakshadweep 

]1uh6d PJ1 
S/ kunlii Haji, Pa!lithithiyoda, 

takshadweep. 	 Applicants 
; ( 	__•'\ 

Ms.Daisy I Daniel) 

çc 	 j 	' 	• 	 Versus 

/ 	I I  
/ 



S. 	 5 

...... 1. Jhe Administrator 
Unin Territory of Lakshadweep 
Ka.arathi-682 555. 

2 The Chairperson 
V.illage(Dweep) Panchayath 
Ki1tan-682 558 

3 ] he 	'riplibyrnent Officer 
Kavatathi, Lakshadweep-682 555 

 Qirector of Panchayath 
Department of Panchayath 
Kavarathi - 682 555 

The Executive Officer 
Village.(Dweep) Panchayat, Kiltan - 682 558 

6. Horticultural Assistant 
Villae (Dweep) Panchayat, Kiltan-682 558 

(By Advqc.: Mr.S.Radhakrishnan-R1 ,3,4&5) 

• 126V OA2O13 

 Asadu!laK.C. 
Yqusuff 

Iànnichetta, Kiltan Island 
UT of Lakshdçlweep-682 558 

 kurhi.M. 
So Ambikoy 
Mau.thmel, 	iltan Island 
tJTôf Laksdddweep-682 558 

 NasaiIK 	S 

S/o 4ohamme 
Krnlärn Kiltan Island 
UT;of 4kshqadweep-682 558 

 Slérn PP. 

S/oH amsa 	- 

Puthenpura, Kiltan Island 
Lakshdadweep-682 558 

5-0 \'S1P 

/ 	 atUra Kiltan Island 
UjofJakshdadweep-682 558 

-yi- 

Respondents 
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S 
Kynhi ,K.P. 
Sb Pukoa 
Kattpbaily ;  Kiltan Island 
UT dLakshweep-6S2 558 

Abdul Kasim P.V. 
Sb. Muneer.  
Pntàmvel i Kiltan Island 
UT olLakshdadweep-682 558. 	 Applicants 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

1. 	Ution Territory of Lakshadweep represented by 
the Admiiiistrator, Kavarathi Island-682 555 

2 	T1ie IDuector of Panchayath 
'lJ.on:TITory of Lakshadweep 
Kavarathi Island-682 555 

The Chairperson 
Villae (Dweep) Panchayath 
Kiltan Is'and, Union Trritory of Lakshadweep-682 558 

The Executive Officer 
Village (Ieep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

The Environttieht Warden 
Dpaitmert ofEnvironment and Forest, 
ZbbalOflice, Kiltan Island 
Union Territory' of Lakshadweep-682 558. 

(By Advocate: 	(Mr.S.Radhakrishnan (RI,2,4 & 5) 

OA 137/2013 

1. 	JalaludheeH K.K. 
S/o ShaiI Poovalap 

oovaIap House, Kiltan Island, 
UT 	Li

. 
	558. 

	

j / l 	, 
/'' 

L
od'KUtn Island, 

f 	'/ QJ• 	k sh'ad, vieep-682 558. 

I 1 

/ 

Respondents 
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lbiathuUaTK 
Sip Alaned 
ThrakabHouse Kiltan Island, 
Ui oliJa1shaweep-682 558 

Anera!iA.P. 
Sb S.'ed Mohammed 
Arakalapiira House, Kiltan Island, 
UT oiLakshadweep-682 558. 

Ismail 
.S/o Yusuf 
Tholiyoda 1-louse, Ki Itan Island, 
UT ofLakshadweep-682 558. 

Syed.Mphammpd Koya K.P. 
S/b Mohammed 
Kanjipura HOuse, Kiltan Island, 
IJT. of Lak;shadweep-682 558. 

Kasimkoya C.H. 
S/0 Muthukoya 
Ammipura I-louse, Kiltan Island, 
UF of Lakshdweep-682 558. 	 Applicants 

(By 	 Sreedharan) 

I 	 Versus 
LI 	\ 

Union Teititoiy of Lakshadweep represented by 
the Administatoi, Kavai athi Island-682 555 

2 	The Uiiectoi fPanchayath 
ion .Trritoy of Lakshadweep 

Kavaiathi Island-682 555 

aiiperon 
Panchayath 

rsland, Union Tei ritoi y of Lakshadwcep-682 558 

ectié 0 fli cci 
(Dweep) Panchayath 

[sland, Union Ten itory of Lakshadweep-682 558 

sitatit: Engineer 
ai Sub Division 

Island 
Ternitbry oLakshadweep-682 558, 	 Respondents 
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(By Advocate Mi S Radhakiishnan (R1,2,4 & 5) 

7. 	O'A 181/2013., 

I. 

 

Sadakath u 1 .1 a.. A,t age 38. 
/oKuiihi. Ahärnrned 

Ajnäd, I-1.Ouse;,'K11tan Island 
Lkshadveep; 

2. 	Nar:a;b;1i.a.P.T., age 26 
S!o r<unhi 
Pallithithiyodà ;  House, Kiltan Island 
Lakshadweep. 

(.ByAdvocate: Ms.Daisy I. Daniel) 

Versus 

The Administrator 
ion Territpry of Lakshadweep 

Kavaiathi-682 555. 

The Chairperson 
V,ilIag (Dweep) Panchayath 
Kiltah682 558 

3 	I)iiector of Panchayat 
Depai trnnt of Panchayath 
Kas)arathi-682 558. 

(By Advocate: Mr.,S.Ràdhakrishnan (RI& 3) 

8. 	O.A No. 212/20.13 

P.P. I-Iavvab, W/o. Abdul Salarn 
Labourer, Agriciltural Department, 
AgCi sl.nd, Rsiding at Pallipurarn House, 
Ug1erritbr) of Lakshadweep, 
AgàIs1aid I 

Babu) 

/ Versus 
/ 

Te birebtor.of Agriculture 
y'nion Territory of Lakshadweep 

- 

1 Kavaiatti Island - 682 555 

Applicants 

Respondents 

Applicant 
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The Administrator 
.Union Territory of Lakshadweep 
Kavaratti Island - 682 555. 

(By Advocate Mr. S. Radhakrishnan) 

9. 	O.A 266/2013 

1, 	SabirA!i.K 
Kuriyathiyoda House, 
Kiltan Island. 

C.P. Firoz. 
Chemmanam Palli House 
Kalpeni Island, 

K.P. Cheriyakoya 
Karuppathapura House, 
Kalpeni Island. 

C. Jaffer 
Pakkipura HOuse 

alpeni Island. 

Habsa. A 
Alikome House 
Kiltan Island. 

A.P. Naseema 
Aynapura House, 
KavratFj Island. 

(By AdocMr.JK.B. Gangesh) 

Versus 

fheAdminitrator, 
dministration of the Union Territory 

bfLakshadweep, Kavarathi —682 555. 
fhe Director (Services) 
Administration of the Union Territory 
oil akshadweep (Secretariat), 
Kavaratti - 682 555. 

pepartmeritqEnvironment of Forests 
'cion 'Fe riory of Lakshadweep, 

ç\\lST/. J'\\ 
- 62 555. 

Respondents 

App! icants 

Respondents 



Ile- 

(By Advbcate:Mr. S :  Radhakrishnan) 

10 	ANo 26812013 

M Noorul Ameen 
Sb K C Sayed Mohammed 
Mulayam House, Agatti Island 
Unio'n:Teimithi'y, Lakshadweep. 

	

2. 	B.M. Mansoor, 
Sb. Late A.C: Mohammed Jalaluddjn 
l3harkath Manzil 
/-\gati Island, Union Territory 
Lakshadweep. 

(By Ath'ocate: Mr. Grashious Kuriakose) 

Versus 

The Adinistrator, 
Un ion Tern tory bf Lakshadweep, 
Kavaraffij - 682 555. 

The l)irector of Panchayath, 
r)epartmeni. of Panchayath 
Kavaratti - 6$2 555. 

Director f Science and Technology 
and Enviroorni, 
U.nion Teroi ' Lakshadweep 
Ka.arthj -68 555. 

Directr (Lbour& Employment) 
Kavarathi - 682 555. 

Special Officer 
'VilJage (Dweèp Panchayat, Agatti) - 682 558. 

(By Ad\ocate: Mi'. . Radhakrishnan) 

	

II. 	OA269/2013 

Ahamied Basheer AC., age 32 
S/o T.oujiis' 	•'. 

Island, 

Mi Gi ash ious Kuriakose) 

E-' N' 

S 

App Ii can ts 

Respondents 

Applicant 
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Versus 

'1 h 	iAdminn15tiator 

iidiTér'rito' of Lakshadweep 
Kavaathi 682 555 

 The Chairperson 
Village (Dweep) Panchayath 
Ki1tan682 558 

 The Employment Officer 
Kavärathi, Lakshadweep-682 555. 

 Director of:Pnchayath 
Dpartrneht of Pa.nchayath 
Kavarathi -682555 

The Executive Officer 
Village (Dweep) Panchayath 
Kiltan-682 558 

Uorticjltura1 Assistant 
fiIlae (Dweep) Panchayat, 

Kiltan-682 558. 

(By Ad''cate.: 	(Mr.S.Radhakrishnan (R1,3 & 6) 

12. OA27:72Oj3 
.. 	. • 0 r 

.•.?' 

l-lameede2 j 
D/o 
Nambi.hi. Hoilise, .iltan Island 

-eep : ,  

(By Advoc 5ate Mr.Grashious Kuriakose, Sr.) 

Versus 

The Adn1inisatoi 
'(JF.f Ja;i<shWeep,  Kavarathi-682 555. 

2 	bkl etdi p,f Pänêhayath 
ianchayath 

.Rthi62 555. 

Officer 
/ 	 v(Dweep) Panchayath, Kiltan-682 558 

,I.*) 	•0• 

N 	 / 
O 	 •çC'0 

: 00. . 	 . 

Respondents 

Applicant 



Sayed Badusha Muhideen S.V. 
Shahar Ban Vil'is House 
Chetlat. 	 Applicants 

(By Advocate: Mrashious Kurikpse, Sr. & Ms.Daisy I Daniel) 

7 

 

5 

6 

7 

Versus 

The Admjnistrator 
UF of Lakshadweep, Kavarathi-682 555. 

Dirçctor 
Scirìce & Technology 
chFtla.t-682 556 

Director of Panchayath 
R(ra1ieve1opment Department of Panchayath 
Cheilât-6$2 556. 

C h i rprón 
Vi age,. (eep) Panchayath 
Ch

11
etlat6g2.5 56 

Addl.Sub Divisional Officer 
Chetlat-682 556. 

Junior Scientific Officer 
Chetlat-682 556. 

Accounts Qffir 
Secretariat, Ka!varathi682 555. 

docate Mi Sadhakiishnan-R-3 & 5-7) 

OtAN. 299/2613 

\ .. 

Respo n dents 

01 



A.K. Sajeed 
Akkara House 
KaIp.éni lslaiid. 

P. IIe:: 
PdddyeiflHoe 
Kalpeni Island. 

Al'. Ahadabi 
Athanarn Thottam House 
Kalpenilsiand; 

P.P. Sulaikha 
Puthiyä Pandaram House 
Kalpeni Island. 

C.I. Noorjehar 
çhen'imanarn Palli House 
Kalpeni island. 

6 	AK, Bèebi 
Arakkalar House 
kaIpni Island. 

7. 	f''l.P. Mohammed 
uftipura HQUSe 

1àlpeni Is1aid. 	 Applicants 

(By Advoeat Mi K B Gangesh) 

0 . ; ' .'• 	

,.. ' 	

Y 	Versus 

The Adrninitator, 
Adrhinistrthioh of the Union Territory 
of Lakshdwep, Kavarathi - 682 555. 

The Directoi (Services) 
\ditiinistrtjqp of the Union Territory 
ofLaks1iadwep (Secretariat), 
jKavaratti - 582 555. 

 
of Lakshadweep, 

/ Iaváiäthi rr  682 555 

/ 	

0 	
entéd by its Director. 	 Respondents 

(B' Ad'&ctq: Mr. S. Radhakrishnan) 



14 

15. 	OA 300/2013 

B.Koya, age 42, 
S/a Bammad, Bilutheth House 
Andrott Island. 

B.Ahammëd, age 43 
S/o Mohammed, Bakakada House 
Andrott Island. 

K.K.Mohammed Basheer, age 49 
S/o Nalla KOya, Karakunnel House, 
Andrott Island. 

P.P.11assan, age 41, 
S/o Saeed Bukari M.P.,Pandathpura House, 
Andiott Island. 

M.P.Pookunhi, age 50 
•S/o Khader, Matharapura House, 
Andrott Island. 

M.Bampathi, age 50, 
S/ô Asaina, Kakkett House, 
Andrott Island. 

C.Mohammed Kasirn, age 44, 
S/a Koya Kidave, Chettathada House, 
Andrott Island. 

K.P.Mohafrmed Yaseen, age 33, 
S/0 Nallakoya, Kattupra House, 
Andrott Island. 

T.P.Shamsuddeen, age 30, 
S/a Kunhi Koya, Thattarnpokkada House, 
Andrott Island. 

B.Mullakoya, age 43 
S/o Kidave, Bithnatt House, Kavaratti Island. 

II. 	P.P.Fathimath, age 41, 

	

I 	 D/o Kunhiseethi, Palath Puthiyapura House, 
Andrott Island. 

	

/ 	 age 48, 
7 	/bdulla Attalada, Aliyathaia House, 

Ai'diou Island 

.,-'---, 	_J_,_JT,\•. 
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A.Moharnrned Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Andrott Island. 

L.Khadeejomabi, age 47, 
D/o Buhari, Lavanakkal I-louse, 
Andrott Island. 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Androfl Island. 

K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Andrott Island. 

A.Kunhi Seethi, age 51, 
S/o Ukkas, Aliyathara, 
Andrott Island. 

1'.B.Moharnmed 1-lussain, age 37, 
S/o Kosarnma C.P., Thacherry Biyyada, 
Andrott Island. 

P.N.Hakeem, age 48, 
S/o Siddique, Pudiya Nalarn, 
Andrott Island. 

K.K.Kunhibi, age 52, 
S/0 Yousat Kornalarn Kattu, 
Andrott Island. 

K.K.N.Khadeejommabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
Kolikkat Neduvilakam, Andrott Island. 

Mohammed Murshid, age 36, 
S/o Koyamma IK.P, Moosathada, 
Andrott Island. 

23, K.C.Mohammed 1-lussain, age 39, 
Sb Sayeed Ismail, Kannichetta, 
Andrott Island. 

M.P.,Pandathpura 
Aio'tt Island. \_ 

* 
. 	;./ / 

.-... 
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25. 	M.P.Khaleel, age 37, 
S/o Assairiar, Matharapura 1-louse, 
Androfl Island. 

	

26, 	P.P.Hassan,age4l, 
S/o Abdul Khader K., Perumpally House, 
Androi.t Island. 

P.M.Thajunnissabi, age 39, 
Dbo Majeéd, Puthiya Manzil, 
Andron Island. 

L.Pathummabi, age 37, 
D/o YousafT., Lavanakkal House, 
Androit island. 

1-1.K.1-lussain, age 35, 
S/o Pookunhi, I-Ialookakkada 1 -louse, 
Andrott Island, 

M . P. Mohammed Ra reek, age 31, 
Sb Koyamma, Kunnarnkalarn House, 
Androti. Island. 

K.Mohammed Fasal, age 32, 
Sb Kunhi Seethi Koya, 
Kadiyammada 1-louse, Androi.t Island. 

K.Mdhammed Basheer, age 34 
Sb Aboosala U.K. Kunthathalarn House, 
Androti. Island. 

33, K.K.Mohammed Farook, age 27, 
Sb Kunhi Seethikoya, Kerakkadarna!i House, 
Andrott Island. 

34. A.Rsheed Khan, age 39, 
Sb 	ayeed Ismail, Aliyathaia 1-louse, 
Andiou Island 

1 	35 	K Abdul Salarn, age 33, 

I 	Sbô Muthukoya, Kannathimmada House, 

I 	__-. 	Andrott Island. 
I 	-" 	ri 	. 

nwar Hussain,age 31 
'\So Kya V , Keiakkada House, 

Anioit Island 



17 

P.Mohammed Rafee, age 25, 
S/o Mullakoya, Pachanal House, 
Andrott island. 

T.M.Mohamm.ed Aliyul Akbar, age 32, 
S/o Basheer, Kakachiyapura House, 
Andrott Island. 

Basheer Karakunnel, age 4 1, 
S/o Sayeed Mohammed A.C., Karakunnel House, 
Andron Island. 

Ubaidulla, age 29, 
S/o Seethi, Bappathiyada House, 
Andron Island. 

P.P.Mohammed Farook, age 37, 
Sb Pookunhi Koya, Thekila 111am, 
Androti Island. 

M.M.Sayeed Hussain, age 27, 
S/o Sayced Koya, Moosank.akkada House, 
Andrott Island. 

M.C.Hammedathbi, age 37, 
Dbo Yousaf, Mylachetta House, 
Androti. Island. 

.44. 	Doulathabi, age 33, 
Dbo Kidave, Lvanakkal House, 
Andrott Island. 

45. 	Guhar..Madeena Beegum, age.37, 
Dbo,iV1ohammed B, Aliyathara I-louse, 
AndrO'tt Island. 

46 	K 1 Pookunhi Koya, age 36, 
SIècoob, Kolikkatt House, 
Adiott Island. 

47. KDervesh Mohammed, age 36, 
S/o Sayeed Mohammed, Kachashada House, 
AndroU island. 

Mr. K.B.Gangesh) 

Versus 
z I 

* / 

Applicants 



18- 

The Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Drectorate of Education 
Administration of the Union Territory of 
Lakshàdweep, Kavarathi, 

Director of Panchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

Village (Dweep) Panchayat 
Androth Island represented by its 

Executive Officer. 

5, 	Faisal Ameen 
S/o Pookoya N 
Achammada I-louse, Androth. 

Mohammed Shamsheer M.K. 
S/oJ3athesha U.P. 
Mayamkkada 1-louse, Androth. 

ivlohammed i-\sker 
S/o Seethi 
Aliyathara 1-louse, Androth. 

S. 	Nouhakhan M.K. 
SboSied Koya 
Mayamkakkada 1-louse, Androth 

9 	"vlohaimed Kasim P P 
S/O.1clave, 1'alathupra 1-louse, Androth 

AbdUlAkbar 
Sboibair 
Pail lath Puthiya Pura I-louse, Androth 

Mujeeb Rahman 
S/o Ibrahim 

-----.-_ 	J-\Iiyalhara 1-louse, Androth 
UTTT 

K T.  
\im Koya 

P 1 1j iinathi 1-louse, Androth 
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Mohammed 1-lassan 
S/a Kunhi Koya 
Aye.iainada House, Androth 

Mohammed Abdusalam T 
S/o Abusala 
Thecheri House, Androth 

Muhammed Rafi 
S/a NallaKoya K. 
Poodamkakkada House, Androth 

Muhammed Kassirn 
S/a Koya 
Shaikkinte Veedu House, Androth 

P.P.Koyarnma 
S/a P.K.Kidave 
Palathi.4pura House, Androth 

Mi.ihàriimed Khaleel 
S/aA15du11a 
A,1iyahara House, Androth 

Muhammed Basheer C.P. 
S/a Abdul Khader 
CheriRkal Puthiyapura House, 
Andrth. 	 Respondents 

(By Advoqate 	Mr S Radhakrishnan - R1-4) 
(Ms Rekha Vasudevan (R5-19) 

/ '' .'• .-.-

/ 	I 

.'/ 
•' 

-: 
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16. OA 301/2013 

Attakoya T.V, age 44 
S/o Kpya Thankgal:T, 
ThikI:VaIi/akkattu 
Androth Island 

2 	Sayecd Koya, age 43 
S/o KbyaKide,Aliyathara House, 
Androth Island. 

Mohammed, age 54 
S/o Shaban, Biriyarnrnada House 
Androth Island. 

Yousai,age .60 
S/o Ahammed, Kandalath Hduse, 
Androth Island. 

5 	Mujeet Rehman, age 35 
S/c) Koya, Kai achetta House, 
Andioth lslaid 

Abdu1Nasr,e 38 
S/oJ\JalIa Koya, Kunnashada I-louse, 
Androth ls1aid.. 

Mohai±imed .I3asheer, age 37 
S/o Yacoob, \l iyathara House, 
Andioth Island 

8 	Shihaudeer, age 35 
S/o SayeeKoya, Pandath Puthiyapura House 
Andioth I1and 

Podkyg4j4 
S/o .Kbyamma, :Mayarnpokada House, 
Androth isJad: 

Noufal, age 43: 
S/.o .Koyamnia KQya, Thacheri I-louse, 
Androth Isla 

11 	"il, age 37 
SSeethi 1 háchci 1 Moosathada House, 
Ahoth island 

. 



Hassan, age 30. 
• 	S/o Jmna10Fieer:i, Kadiyammada House 

Aridroth Island 

46hanndRafeek,age41 
Sb Ayshomrnabi, Bilutheth House, 

• 	Androth Islan:d. 

Jalal,age37 
Sb Kunniseedhi, Palathupura House, 
Androth Island. 

Farook, age 49 
S/p Koyamma, Pochalam House, 
Aiidroth !slarid. 

Abdul Hassan, age 51 
$b Abdul Khader, Karachetta House, 
Androth 1slaid. 

1oyà,agc48 
S/O. Sayeed Mohammed, Thacheri Moosathada House, 
Androthlslànd. 

Basheer, age 4.7 
/oKidave, Mopdarnpura House, 

Androth Island. 

Muhain med 1Iissain, age 42 
S/ô Haepd,iAzhikakem Pura House, 
A)ldioth t1and 

Jbbai,ag 39. 
• 	Sb Nala'Ko', Kunnashada House 

Androth Island. 

I'.4ohammed Liyaudden, age 33 
SbSäyced Mhammed, Neclathupura House 
Androth Island. 	 . 

1tIàbeed,ae42 
.Kunhali House, 

lXnc1rtn. Island. 

00 

Hame1, a,e 33 
/ 	> 	 Jave, .I?doda'mkakkada 1-louse 
--/ • 	ii'tt'* i Island. 

\ 
t 	24 	jadcebi, age 46 

	

- *_._...._.___.., 	
ç• 	/ ,/ 



Sbb Si ddeequ 	uthiyana1akam House, 
Andi0thIs1and' 

	

25 	Indeen, age 60 
S/a Ahamrned, Kandalath House, 
Andioth Island 

	

26 	Mohammed Saleem, age142 
S/o Sayecd Moharnrned,Kunnashada House, 
Andi oth Island 

	

27 	Gafooi,age4l 
S/a Thangu Koya, Pentarnveli House, 
Ahdroth I s l a  d .  

Sieequeag.43 
S/a Kidav, Modiyothada I-louse, 
Aidioth Island. 

Shanavas, .gd 33 
S/o JKunhiJoya., Pochalam House, 
Androth 1s!a.nd. 

	

30 	Pookunhi, age SOn 
Sb Kidave, Aliyathara House, 
AndotI Island 

	

31 	Kalce1'agd.39 
S/a Buhari Aanakar House 
Andioth Islançl 

32. U1y;age  36 
S/a Hamza Koya, Aliyathara House, 
Andioth Island 

	

33 	Mohammed sheer, age 39 
Sb $ayced Mohammed, Aliyathara House, 
Anddt.ji Islh..... 

	

34 	 age 33 
SboSaycod Isiil, Aliyathaia House, 

__.--•._ 	1y.U1.i.tç11Iu .. . 
......................... 

.,,. 	..\ 	 ...-... 	 . 	 .. 	 ................... 

7 iya Koy, age 46 
/ô Kadei, Matharapura House, 

' Andioth I81aid 

. 	) 	 I  

'2 	 . 	 .. 
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MbhathinedS1eem, age 33 
Sb IKoyamma, Kannipura I-louse, 
Andioth Island 

Siamsuddecn, age 33 
S/O  Abdul Kadei, Belichetta I-louse, 
Andrbth lslähd. 

38 	Kunhisccthi, age 47 
S/o Aboo Sala, Lavanakkal I-louse, 
Androth, Island., 

Yacoob, age 4 
S/o Sa•nddee•n Kunnashada House, 
Androth Island. 

AbdulJ.abbar,age38 
S/O.Sayced Mohammed, Kanniçhetta House, 
Androth, ISland. 

Janal, age 41 
Sic, Sayec.d, Bukani, Bidurnkattu Bilutheth House, 

IL 

baiçth, 
D/oSa.yeedB,Ukari, Thacheri Biyyada, 
And roth ls1nd., 

Saj1naBeuiT1, age 29 
I/oNal1al<oya, Lavanakkal House, 
Androth Islalid. 

Shaiaias eegm, age 28 
D/Q J.uih'i Ko'a, Lavanakkal I-louse, 

• 	Andrdti ilnd. 

45 	yad 	ge 32 
/c PopIç htiiahrnath Villa, 

• 

46. 	imddeh?.P.T, age 33 
Nisaif, ChOdath House, 

4 •.tSrr 
71c5JrOth Islan . 

f'? 1l,\ age 42 
P Y1oUSaf ndaram House, 

1Andi/oth Island. 
-..,. - 	 - 	 ......... 	

I 



2J4. 

Hassan, age 39 
S/o SayecdJ3ilari, Matharapura House, 
Andioth kiand 

MdhaThiedSieem, ag38 
S /o ' ousal, I hailath 1-louse, 
Andioth Island 

50 	4ohimnid Musthala, age 36 
Sb Pookoy.a,N.eganniacI,a I-louse, 
Androth ISland. 

Koy8,age36 
S/,o Attakoya., Mathi! House, 
Androth Island. 

Kamil, age 41. 
S/o.Muthu Koya, Palathupura House, 
Androth Island. 

53 	Mif,agc30 
S/a Sethi Koa, Lavanakkal House, 
/\nd1oth Island 

Skariya, ag 	2 
S/a iyiuthukoya, Bflutheth I-louse, 
Androth Island. 

SaIilLgc 37: 
S/0 Kniko':Aynamada  I-louse, 
A.ndrotft Islwd. 

kahmithu1I;a, ge 39 
S/a S iddceq'u, Bilutheth 1-louse, 
Andi'ofili Island. 

Mohammed Aslam Naser, age 40 
S/o SayeedMohammed, Palliyet House, 
Androth Is1ad. 

Sayced Mohammed, age 42 
S/a Kasi iii i, ichadapurakattu I-louse 
Androth Island. 

cA\N 

\Anvar11-Issain, age 29 
S/6 ,Pookoya,Kunnashada I-louse 

0 	 'S 

* ( 	 '\ndroth Island. 

Abo 
1' 

S 



S 60 1-labeebu Rahmaii, age 28 
Sb 	Sayced MRhamrned,  Kunnel House 
A 	d ndioth Islan 

61 Rash eed age 33 
SbKoy 	I<ei akkada House 
AndiothIsland 

62 Cheiiya Koya, age 32 
S./ol  Aboo Sa!äh., Perurnpalli House 
Androth Island. 

 Mujeeb Rehman, age.37 
S/o.Sayeed Buhari, Karakunnel House. 
Androth Island. 

. N.oufel K, age 33 
S/cD 1.attaya Koya, .Cheriyadarn House 
Andioth Island 

65 Adl 	arnad, age 45 it  

S? 	Koya'mma; Karakkada I-louse 
Andioth Island 

66 Shamsu Shurnoos, age 34 
Sb 	Cheriyak.M., Pentamvilapura House 
Andioth Island 

67 Mo ha mmed 	bdu! Naser, age 308 
Sb 	Jaleel M 	K6tt1athattu 1-louse 
Andi oth Island 

68 R4011aindfhahul!a, age 33 
bo (oyannpkoya, Nallal House 

Andi oth IsIpd 

69 Ira1thul1ah,ge130 

Sb 	Kunhisethi, Peiurnpalli I-louse 

• 	

. 	 70. Riyasge 	9 
Sb 	Shaik Ko,'a P S , Pentambeliputa House 
Andioth Island 

ii 

\fl 	 t 

7 	-7i 	1aitge 31 
SboKidav 	P P , Pandathu Lavenakkan House 

Ytlii Islaiid ......... :: 
4,  

.) 

' 



2. 

72 Rahmatge , a42 	
S 

Sb Pookutty M , Mathi1 I-louse 
Andtoth Island 

73 	Mohammed 1-lassan, age 37 
Sb Sayeed Mohammed, Achammada House 
Andi oth Island 

74 	Shamsudeen,'age 32 
S/a Muihu Koya K , Nellai House 
Androth IsInd. 

75, Mohammed Naseer, age 28 
Stp.Muharnnd, Pentamvelipura I-louse 
iAndroth Island. 

Rau lath Beegum, age 29 
Sto lhangakoya, Arathupura House 
Androth Isnd. 

Fathahuddèei age 38 
S/a Kidave, U.K., Makket I-louse 
Andioth Island 

H 
78 	BadaiulMuneei, age 32 

S/a J\hdul Khadei, Moodampuia House 
Andioth Island 

79 	:olfld:Müstafa age 33 

S/a Ahammadiya, Jabalpui a I-louse 
Ahdroth !slaI1. 

80 	Mohammed Iasirn, age 47 
S/a Kidaie 1 VK Makket House 
Andi oth Isld 

81 	Mohan11ediboosal1h, age 40 

S/o SayeedM6hammed, Bilutheth House 
Andioth Island 

82 	Kunhiscethi, e 47 
Yousaf Mcthaiapuiakattc I -louse 

// 	- 	, Ani oth Ts1aid 
; 

83 	JIama Koya,iiage 42 
576 Ahmmed Makkett I-louse 

'Adoth isiaid 
-- 	/ 

/ 	 1 
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84. Anàkoya, age 49 
S/o Yacoob, A1iyathara House 

• 	Androth Island. 

• 	85. 	Ihalege 49 
S/a ayeed Cherikkal Ptithiyapura House 
AndrothJnd. . 0 

Iath1iul1a, age 34 
Sb Sayeed Mohammed,Palliyett House 
Androth Island. 

Basheer, age 55 
Thacheri Moosathara 
Androth Island. 

 . Mohammed Farook, age 33 
S/p Nallakoya 	,L., Tharampalli Makket I-louse 
Ahdroth Island. 

89. Abdo.ä1ih, a'31 
So Slaik I(', Moosakada House 

hdrqhI1dric. 

.90. Sale6m,age3:1 
S/oSethi,Krakunnel House 
Andrbth 1 Tsladd. 

91. Mohammed Kasim, age 33 
S/oSacd Mdhamrned P.C., Pathada 1-louse 
Ahdiot 	Is 

92 çhciiyaky 	age 44 
S/a Ki dayc T 	Lavanakkal I-louse 
Androtii .1s1.ai. 

93. Mohmiiiedflüssain, age 41 
/.o Sayeèd Imai1, Kandalath House 

Andrpth Islahd. 

.Sabir Khan, age 33 
2fcSIo.Koyanmakoya, "Thattampokkada House" 

Aidrfh Island. 

95 
Sio S4yéd Bukari, Podamkakkada House 

• 	 Andrdth I1àid. 	: 



vvrz 

. 5 

96 Akbai C , age 33 
Sb 	Attakoy 'K Edayakkal House 

ndi6t1i 'Is1aid 

97 
L 

ibdu! 	7ahab 'age 33 
Sb 	Thngakoya P , Kunchali House 
Andioth Island 

98 Mohammed Musthafa, age 42 
Fdayakkal I-louse 
Androtli Islahd. 	.. 

99. Navas, age 25 
S/0 1-lussain, Thahiia Manzi! 
Andioth Island 

100 hanavas, ag 	33 
Sb 	Shaiafudeen, Mathil House 
Andioth Island 

101 1-lassan, age 33 
Sb 	Seethi M, Lavanakal F-louse 
Andioth Island 

 M;o.hamii,ed Basheer, age 42 
S,/o Ypusaç, Nl1a1 House 
jidroth Island 

 S1:.e:iT,ge 36 
Sb 'NalJa Kq/a, Kunnashada House 
Anci11tth Island 

104 Lainul Abid, age 26 
Sb 	Kidave K , Palliat House 
AhdrdthIslànd. 

105. Muthu Koy.a, age 39 	
: 

S/o Kunhi Sethi, Makkette 
Andioth Island 

—I-06 Mohamntcd Mukhbeel, age 30 ........  . 

jKoyammaoya, Kerakkada House 

7 IV, Axf4oth Island 

1u7 	j.narausudeeniyage 27 
)okoya Kiave M P , Pandathupura House 

10th Island 



• 
Shihabudheen, age 27 

u Koya, Pandathupura House S o Muth  
Andioth Island 

Ubidu11a, ag29 
StoSathar, Kannipui House 
Androth Island. 

Jala1,age49 
S/o YousafP..Mood'inpura House 

• 	AndrothTs1äid. 

Kidavu,age55 
Sb in deen M . ,Biriyamrnada House 
Androth Island.. 

1idavu, age 59 
S/o Jrjab, Mdkkat House 
Androth Island 

Mohammed Salahudheen, age 26 
S/o Koya TiP., IKandeth House 
Andhth Island. 

114 Moharnhied Shakeer, age 22 
Sb Ku1nhtseethi, Makket House 
Andoth Island 

,baedA1thaf, age 24 
Sb m Jaal Mayompokkada House 
Andioth Island. 

Abdul Gafoor age 28 
S/n Nallakoya T., Bappathiyoda House 
Androth Island. 

Mohamnéd Ythiya Khar, age 23 
S/n Basjieei K, Math ii I louse 
And.roth Ila. 

8 N1!a Kbya, ag 39 

Na 
9. 	

C, 

unikoya, age35 
* I 	1/Jhmcd, Ponnikam House 

ioth Island 
AM 



120 Zamul Abid, age 41 
	

S 
S/oAssinarN.P.,Kanda!ath House, 
Andi oth Island 

121, Mo.hammedg 50 
S/oP Abdul iK1iaddr, KavaI Chetta 1-louse, 
Andioth kiand 

122 Abu Nasii, age 36 
Sb Siddique, Kunnashada House, 
Andidt1tk1and. 

Mohammed Aboo Sa!ih, age 37 
Sto Musthafa,. AmmelamHouse, 
Androth Island. 

Koya,age37 
S/o Sayeed Mohammed, Lavanakkal I-louse, 
Androth Island. 

Mohammed Raleek C.P., age 38 
S/o Sayeed, çherikkal Puthiyapuram 
Andrbth Island. 

MolihiedRafek, age 40 
Sb Ukkas, 13i1titheth House, 
Androth Island. 

Mukbeel , ge 28 
Sb Ma5eed L, Perumpalli House, 
Andoth Island. 

Fashcéd'Khah, age 33 
Sb Kidave A, Biyyadachtta House, 
Aiidroth Island. 

4oh1di'o6k, age 31 
S!o PooluflyKunne1 House, 
Ahdroih Islaiid. 

1 811mihu1lah,:age 31 
Sb KoyammaK.P., Bappathiyoda House, 
Androth 1s1aid., 

1 ",ç4ammcd Kasi rn, age 30 
5i'ia1Iakoya Içennashada 1-louse, 

* 	 tdi1oth I s1and 



• 

• 	 ___ 

.. 	132. Mohaiiimed FaaI, age 38 
S/6 Kidave; M.P..,  Kandalath House, 
Androth Island 

133 Mohammed Abiu1 Uafppr T M , age 38 
S 'o NcJJakOya, Tharampally Makket House, 
Andioth Island 

 Jama1,age57 
S/oKidave,PooVadakkattu House, 
Androjh Island. 

 Mohan-irriedSaleem, age31 
S/o Hässan Kunni, KeyiyOda House, 
Androth Island. 

 Koyarnma,ae47 
S/oAboo S.aieh, Kavaichetta House, 
Andoth Island 

137 dayathul1a,49e 38 
/o.Io.niTla .:Karachetta House, 

A  ndiothIs1and.; 

138. AbdulAzeezKhan, age 41 
Sb 	M.oharnned, Birayammada House, 
Andioth Island. 

139 SharnsuddIeen, age 32 
Sb 	Sideeque M P , Pazhayakamkattu House, 
Ai-idioth Islahd 

140 
Is}iIVO.A 

	age 33 
So 	ya -pñ1oya, Ammelam House, 
Ardrdth Island 

141 N1Iakoya, ae 50 
St..Ahn-ie1.O., Matharapura .House, 
Andioth Island: 

142 1 Iarnza Koya, age 43 
Sb 	KidaveB,Aliyathara House, 

cndroth 1land,... 

/ 	' 	 <1
l4'\M6h1atntrecI 1-hssain, age 28 

f 	'f 
' 

Qa1saMP , Anrne1am House, 
)i4rot 	sanj 

'; 

H 



144 Sayeed Jsmai,age 58 
Sb 	Adul1a 	Pudarnkakkada House, 
1\ndot1 Ls1ard 

I 	
III 	

II 
I 	

)I 

145 Amjath Khari, age 2 
Sb Buniyamin, Ammelarn House, 
Andi oth Island 

 MbharniedIq1, ag.8 
S'/o Nal1akoy,.1eruit1PallY House, 
Androth island. 

 1)ooknni,4e6 
Sto YQusa1.Haji .Bappathiyoda House, 
Andioth Island i 

148. Mohamned 	asheei, age 38 
bo Kidave A , Mayarnpokkada House, 

Andi oth island 

149. 36 
S/o TKunhikYa P., Thacheri House, 
Androth lsland. 

50. 1asëeniu6eer' K.SP., age 28 
SboAbdul Khadr T., Karachetta Sarommapura House, 
Andioth Island 

151 AbdKy/oon, age 41 
So Sdyeed Buhai i M , Kunchali House, 
'\ndioh Island 

152 1 iyabi.iahman,age31 
Sb Kunnikoya M P , Chekummada House, 
Andioth Icland 

153 Kunhibi, ac 46 
S/o :Kader,Pipal1i House, 
Andioth Lsland 

- 154. Pàthuinrnai, ge 52 
/ OYm P11 	Kolikkattu Naduvilkam House, 

, Andiothk1and 
7 	I 

155 Sqfiyulh,ae25 
I, II3bo 11ama Kbya,Aliyathara I-louse, 

Andiothlslarid 
IS. 

Vj
S  

••< :
,..>/ 	

S i...-, 

. 



156 Seethi,ae60 5  
Sb 	Assaidai,Pachana1 House, A ri 

&dthi Islanç.i 

157 Sadakkathulla, age 34 
Sb 	Buhaii V K, Chettapokade House, 
Andioth I1and 

158 

F S 	-- 
I3ashcei, age 40 

House, 
Andioth IJand, 

159 Mohammed Kuiaishi, age 25 
S/o.SayeedMohariirned, Karakunnel House, 
Andioth Island 

160. Sfraj, ae 47 
S/oKiclvë,]K., Kunnumpura House, 
indroth Island-. 

W. Mohanrned Ra- 	age 31 
• Sb, 1-1:a.'inza.Ko.yà K., Pathummapura House, 

Ahdroth.Islahd.-. 

162 Zaini1 Ad, age 26 
SIoj1akoya ( C ,Palliyat House, 
Andjth Jsland 

163 Abdpi Jabbai, age 35 
S/a Kunni Seethi, Makkett House, 
Andioth Island 

164. jed: Mohaimed,  age 54 
S/a Kidvu, Poovadakkattu House, 
Andioth Island 

165 Attabi, age 	7 
D/b"(OucfK P , 1hacheii House, 
i\ndi o 	1s!ad 

ae3 	I  
A OKoyaminakoya P , Thacheri House, 

dpth Island 
A V 1. 

1  
I67 )itkooh, age 40 

'S/c) Kidavu K, Ammelarn House, 
Anioth 11aid 

. 	 zrj,''__-' 	• 	 - 	 S 



Mohamrne Ralèe, age 42 
	

. 

S/oKoya1im1(Pya, Mayampokkadá House, 
Androth IslaiLid. 

Mullakoya,age47 
Sic Maeed K., Lavataka1 House, 
Andrbth Island. 

PoolKu 	i,ag 46 	Y. 
S/c Kidav.e P., Arnmiar+ House, 
Andoth Island. 

171. Mohammed Kasim, age 46 
S/o Yous:f, Bppathiyoda House, 
Androth Island;. 

• 	172. Kadecja,age5I 
D/o Kidave K. Thacheri I-louse, 
Andr)th Island. 

173. Mullati,pge 4 
DboKiç'j Palathupura House, 
Androth 

174.1anzdbri 2yeed PP., age 25 
Sb M..P. cTthu lah, Purathikkatt Puthiyapurarn, 
Androth 1slad. 

A1iAkbarK.ae25 
S/oChcriyakbya, Kannathimada, 
Androth Island. 

dhammedSaIeem, age 33 
S/c Sftaikpya Kunhal i I-louse, 
Aidoth Islafld. 

(By Advba k1'k BGangesh) 

Versus 

1. 	The Administor 
Adm in istra.ti . on 61 the UJ of Lakshadweep 
IKavarathi 682 555 

-- 	1Dejartment oAgricu1ture 
oitaksha1Jibep, Kavarathi 682 555 

	

/ 	 resnted by'isDuectoi 

( 	 ico of Panchayats 

TT 

........ 	: 	1 

	

- 	•/ 	
'. 	 •' 	 / 

/ \ 	 . 

\_.." 

Applicants 



IN 3.5 

Depa1u3ent ot'ianchayats 
ditstration'pf the UT of Lakshadweep 

I'avaF82 555 

l, •h 

4 	Vil1e (Dweep Panchayat 
.ndioth'Is1n iepiesented by, its 

Executive Officei 

(By Advocate Mi $ Radhakrishnan) 

17. OA 302I201. H 

1. 	Jaffer, age 3 
S/o Babuj.an, Painethechetta House 
Amini Island 

2 	Faiooqueage33 
S Khade Kulandarn House 
Amini island 

3 	AbcuHa Koya, age 50 
S/a Attäkoya, Mahka House 
Amini ISlâhd. H: 

4 	Nallakoya, age 40 
S,./o'A. bd.  uIlKpya, Puthoya Kanniyarn House 
Amini Island 

5 	A1if4ohrniid, age 47 
S/a Mohammed, Kombam House 

an 
.1 • ' - 	.... 

' 1 

6 	Shai aludheen, age 36 
/,o Kidav, Koticchetta House 

Amini Island 

7. 	Jbr P.C; age 36. 
•/oe Cheriya Koya, Purakkachetta House .  

Anni Island 

8 	'YousaC age 36 
S/a 1.ade, 3eliyachadachaua House 
/'iilp1 slaid 

9 - Muthupyage 33 
S/d ayeed She m ikoya, Mapui am House 
/;mm Island ............... 

(By Advoèat Mi K B Gangesh) 

Respondents 

Applicants 



4. 	Viliage. ([7weep) Panchayat 
Amini Island represented by its 
1:xecuiive Officer. 

(By Advocate:  M r.S .Radhakrishnan/M/s Sheriff Associates) 

18. OA 303/2013 

Abbbakr P, age 41 
S/n Kuihikunhi, 'Pallam 1-louse 
Kavarathi 1s1nd. 

Must1a1aB.K'.,ig45 
/o Sayced, Bàkakada House 

Kavaratlil Isiaift. 

i. 	MoharmmdShäfiM., age 34 
• 	S/o 	 House 

KavarathilsIand. 
'' S  , 	

• 

AbdilNaerA.., age 43 
S/p ChcriyakoyaK., AyPipura House 

• 	Kavarathi Islaiid. 

Yacoob K.P., age 4 
S/n Kidave U.P., Kuttipapepura 1-louse 
Kavarathi Island. 

k .OyEi, tç, g' 3.1 
7.. ciNISr4 	 P !<Ieliyam I-louse 

* ( 	 •.J. 	' 

Respo n dents 
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7. . Mujeeb .  Rehhiàh'U,P., age 34 
S 	Sb Alikoy'a C K, Uthampokakada House 

KavajatF) hi  Island' 

8 	Tha?igkoya\Pn age 43 
Sb Ukkas Vddakki1.puraHouse 
Kaviathi Island 

9 	Mujeeb Reliman B, age 30 
Sb ihangako'a, Birekal House 
Kaarathi IIáid.. 

10. 	Sajitha P.,.age 3.2: 
D/oAliAradarn, Poovinoda House 
Kavarathi Island. 

11 	I3asheei P 1 , age 44 
Sb Mohammed Pallipura, Puthiya 111am House 
K,aathi• Ilajid;' 

12 	Abdul RafeekIK.,age44 
S/o. Ahrned Kaiimmada, Kadapurathaba House 
Kavaiathi Island 

13 	Salccm A P , a 34 
Sb Mohammed C P , Athampapepura House 
Kavaiathi Island 

14. Mohammed -1u'ssain P A , age 29 
Sb Khalid 1-laji' K P , Puthiya Alikorn I-louse 
Kavatathi Island 

15 	Sha}hanTK',a35 
Sb !Janiza., fhiinikad House 
Kavaiathi Islai1d 

16. 	Anwa.r A,P.,:ago, 39 
S/0. 
Ka\'al athi Island 

17 	I3asheci S , ag 35 
Sb I laipzath A I , Safiyabiyoda 
Kavatatlu 1sland 

I i 	j 	
I 	ii 

il lam 

, •I)\\ 	 1 
T1 
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19 	llamzath, age 27 
/o 1smap I-1ji, Aynepura 

Iavaiath I1and 

20 	Mujoeb Rehrnan, ag 38 
Sb 1-Iamzath A 1, Sdfiyabiyoda 
1<avaiathi Island 

Manikfan K.P.,:'ge 30 
• S/o AbdU1laA,Kuttitâppura 
Agafli 11and. 

1-1iday.athua S.N'L, age36 
/o..i:aniath, .13.1<., S baida Manzil 

Kavatathi Island 

23 	Ak: s a- `r PP,agc3l 
Sb Cheiiya Koya K P , Pakichipuia 
1ä'araihi.Islahd. 

Suliman K..P.,age 38 
S/.o Kidav.U.P.., Kuttipappepura 
Ka\'aiahi Island 

Yakc.ob.l age 40. 
Sb Yousul P , Puleenakeel House 
Kavai athi1  Isftmd 

26 Nizmddn KP , age 34 
Sb Zakà.iihhKochipura House 
Kavaiathi Island 

27 	Salcem V , ago, 39 
Sb I larnzdth \/1oda House 
Kaviathi Island 

28; Anakoya.ft,agd, 41 
S/o Aboobackei M 1, Biiekal 1-louse 
1Kavaithi IsIand 

29 Naush 	V , ge 30 
Sb KsimIN)1 C 1, Pafliveedu House 
Kavai atli Js1an1' 

iuba1 K K , age 31 
bo Kasmi P V 'Kunnamkalarn House 

/ Island 

1/ 
.•:•i • 

\. 	 . . 	. 	• 	• .• 	 • 	...• 	• 	•. 

••• ••• 	• 	• 

S 



• 31 
Sb Au K , Cherdipapada I-louse 
Kavaiathi island 

	

32 	Mohammed Rafi P. , age 38 
S/aCheiiya Koya Pallicharn, Pulipinnakad House 
Kavatathi Island 

	

33 	Pookoya P P , age 48 
S/a Babujan M , Puthiyapuia House 
Ki1tai I.s1ahd 

	

34 	1-lussairiali K P , age 33 
Sp. Muhamnid C., .Kuttithayapura House 
Kavarathi Island. 

	

• 35. 	Sülaimah M.,.àge 37 
S/o l-1ainzath M, Maidanoda House 

• 	1avarat1ui Island. 

	

36 	KajallussainC, age37 
S/oAhanirred 1(hân T.P. Chungam House 
Kavatathi Island 

37 MujeebRehmanTK ,age38 
S/a lhinlikad House 
Kavatathi Island 

	

38. 	N4ohäniñed SFifi: K.P., age 32 
S/oS.ayed.Po%.Kakachiyapura House 
Kavarathi Island 

	

39 	Mohammed Rail B.1 , age 33 
/o Attakidave f P , Beet anthoda House 

IKavatathi 15I.nd 

	

40 	!a1&e1agc32 
S/a Muu PleenkeeI House 

	

41 	UmmeiK ,age 37 
S/o Udaifa C. P, Thekila 111am 

N 
l'avai athi Island 

LI 

S 	
d 

42 - 4ohammcd RaI'eek, age 37 
Aflai K P ,:okaiachiyapuia House 

JK\'aIathl Island 1  

1' 



46. Sharaludheen, age 24 
S/o,AIi A., Pooyindda House 
Kavarathi Islnd, 

(By Advocate: Mi.KB.Gangesh) 

Versus 

'I'he Aihistrtor 
i\çii iJ1stipq of the UT of Lakshadweep 
Kavu'ath i 682  555. 

prtrneit f Agriculture 
UT pf Laksbdweep 
Kavai'athi682 55 represented by 
its Diector. 

Director oi!?anchay .ats 
Dp° it dfPanchayats 
Ad iiriis,t.ratio:n of the UT of Lakshadweep, 
Kav4j"athi:682 :555, 

4 	Disuict Pdchdyat 
ldv1ai athi i ci cspted by its 
Fe'cuti'e Officér. 

5. 	\/illagè (Dwe) Panchayat 
Kavarathi Island rpresented by its 
Fxec Ut I ye Offi 

(By Adocate:J\'.S.Iqçl!'akrishnan) 

* 	L. 	,1 	çei, age34 
House 

MW  

\. '? 	.- ......... -" 	' 	
t. 

r' 	•./ 	H' 
-I . 	 ,• 

App! icants 

Respondents 



5. 	K.K.ftazak, age. 27 

S/o. KhaderkOya, Kunniyatarnkakkada House 
Amini Island 

6 	PAshiaf,age3 
S/U Ahamed, Pailam House 
,kmini Island 

7. 	iC..Mbos,age:44 
S/oAttakoya;.Keelachery House 
Amini Island 

B.Kasmikoya age 42 
S/o.Cher.iyakoya, Balapp House 
Amini Island. 

akd)ya, ge 41 
S/b-jak6ya, chnmthabelli House 
Am mi Isi 	I.. 

Raheei 	4, ge 33 
SbAbdullakoya, Madam House 
Amihi Island. 

1]. 	Pookuihi 
S/ô 'l'.C.Yousaf, Noormahal House 
•Amini Island. 

, \cât: 4r.K.B.Gangesh) 

7 	 Veisus 
' 	1 Nu

itiato 

r'\ 	,Jdnnistiauon bf the UT of Lakshadweep 
f4'/arathi7 682555. 

rvtr{.. 

Applicants 



. 
2 	Diiectoi ol Panchayats 

Dcpairncnt 9f Panchayats 
Administi atin of the UT of Lakshadweep, 
Kavaiathi-682 555 

3 	Ducctoi of Education 
[)n cctoi ate 0lf E ducation 
Adm inisti ation of the UT of Lakshadweep 
Kavaiathi682 555 

4. 	\/illagé(Dwep) Panchaat 
Amini island represented by its 
l:xec utive Officer. 

(By Advocate Mi S Radhakrishnan) 

20 	0 A No 325/2013 

I. 	MdhammedAbdul Razak 
510. U.K.Nâlla.Koya 
Attaladä"I-Iouse 
\idrOtt Island... 

2. 	I . Jyl oosa:.  

IKardi!am 1 louse 
l.adafnath Island 

ti 

3 	llamL 1aKoya B 
S/ Abdul Kadc 
Bii iyammada I louse 
Aidrtt Islähd.:' 

(By Advcte M, K.I3, angesh) 

,Vrsus. 

I . 	Th AdministratOr, 
inisti ation o Adm 	f the Union '1 en itoly 

of 1 akhadwecp Kavaiathi - 682 555 

2 	J he Diiectoi (S ivi ces) 
Administiatin of We Union Teii itory 

NISr L akhad4c (S cci etariat), 
.--vaiatti - 682 555 

( 	 iaitment ofEnvioinrnent offoiests 
of Lakshadweep, 

Respondents 

Applicants 

Re s p0 n dents 



I. 	Savad T.K,, agc40 
Sb Mohammed A.P., T1irinikkadu 
Kavarathi island. 

AbodbackerP:P ge 43 
S/o Hàpizath K.P., Pallipurâ 
Kavarathi island. 

Aboobacker P.K.., age 34 
Sb Fathahul Ia, Puleenakeel 
Kavarathi Island. 

Jehan9eerA.P.,age32 
S/o I lameed, Aliapura 
Kavarah I I slmnd, 

Shajan 13., ag 35 
o (iciave, Iadayi 

I<aváiaihi Island. 	 Applicants 
• •,; 	

1 

(By Ach'odItè: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the liT of Lakshadweep 
IKavarathi-6$2 555. 

Director ot Panhayats 
cparflicnl. Qf .Panchayats 

of the UT of Lakshadweep, 
lKavaathi-68 555 

Dejpet of:Science & Technology 
Union ' èrii16i' of Lakshadweep 
Kavarath i-682 555 
represented by its Director 

	

•,. 	.\ 5' I 

llage (Dwccp) Panchayat 

L 	
) Kvarathi IsIand represented by its 

* 	• 	LCQUtiVC Officer. 

	

s•'5. 	
'' 	 ; 	 • 	

'• / 

- 	 I 	
I 

3y Ad'vocate: Mr.S,Radhakrishnan) 
S 

S 	 H 

Respond nts 



22. OA327120!3 

I. 	larook, age 4Q 
Sb lKtinhikbi, Pu1ipi nak.kad, 
Kavaratbi 1sItnd: 

Ummer Fark age 38. 
S/b V.P. Ksmi Kartho1ura, 
Kavarathi Islaiid. 	. 	 Applicants 

(By Advocate: Mr. K. B.Gangesh) 

Versus 

I. 	'[he Adminisurator 
Administration of the UT of Lakshadweep 
Kavarathi-682 555. 

2 	Director ol Pcinchayats 
Dcpai inient of Pnchayats 
'\dminiu ation of the U F of Lakshadweep, 
Kavaiathi-$2 555 

:D.cpariiiicnt of Environment & Forests 
Unidn Territory of Lakhadweep 
Kavarathi-6821 555 

Village 	cp) anchayat 
KJVi ath I Island 1 epi esented by its 
LXeCLitiVCOflicer. 	 Respondents 

(By AdOCaMi'.S.Radhakrishflan) 

23 	OA328/20J3 

Sifu1LiCl,age34 
S/oMoharnood:.Haji, Chendipura, 
lavarathi:; 

2. 	Sainul Hamec.cI;P.P., age 39 
S/o Attai 	Pokara Chepura I -louse, 
Kavaiathi: 

3.'1ohammcd K P , age 35 
' ,, Sib I Iamiath13 P , Kai utholapua House, 

Kci'va athi 
( 	 k_ 

4 	AdillKc"ie P , agc 41 
Sbo Mohanincd, Pailam House, 

• 	 ! 

\ 	
.; 	 . • 	 • , 



/ 
.••; 

.1. 

. 	
iI 	 45 

Icav.ar in'.. . 

5 	 Pae34 
1apbadam I-louse, 

L ivaiaihi 

(By Advocate Mi L 13 Gangesh) 

Versus 

The Admiiistrator 
Administration of the UT of Lakshadweep 
Kavárathi-682 .555. 

Diector of l?ahhayats 
'D.e.parneht.pf Panchayats 
Administi ation 0! the U'I of Lakshadweep, 
K1vdjaihi-682 555 

3 	Diictoi of I ducation 
Diiè?iorate ófEducation, 
Administration Of the Union Territory 
of' Lakshadwee ;p, Kavarathi-682 555 

4. 	i!I.g (D\Ve.e.p Panchayat 
Kavarathi k!arid :repi'eseiited  by its 
Executive :fiI(er. 

(By A vacate Mi !adhaki ishnan) 

24 	(A,329/2013 

Ii 

J hihua Beeum M M , age 38, 
Wo Raurn Razeed, Madeena Manzil, Kiltan 

upci v1501, dii fwisting Centi c Kiltan 
Disi. ,  id Panchiyat, Ki han 

2. 	Shahu!Ha.EP.K., age 50, 
iO Siycd KOya P S , '1 hottathakkaia 

Siot c Kecpei Cum Clei k 
( )d I \v]Stin 	enti e Kiltn 
Di ii ici. Pnchayai, Ki Itan 

3 	T I 	,azemudicen, age 33, 
S/a Sy&l Abdulla Koya, 
KLlndamkU!aiTi IKiltan 

Coii rwisting Centi e Kiltan 
, Ditict Panchayat, Kiltan 

Applicants 

Respondents 

Applicants. 



I 	- 

.1N 1 Q 

I 

. 

:Ad ill i m strMioil: 161'. the UT..of Lakshadwecp 
Kavuathi-682 555 

2 	Diiecoi of Pnchayats 
Dcpailmcnt fPanchayats 
Administi ation of the UT of Lakshadweep, 
Kava'i. a thi682 355. 

3. 	The Chief Executive Officer 
Districi. Pandha'ai. Unit 
K It an, U n ion Territory 
of Lakshadwecp-682 557 

(B),  Acvocatc: Mr.S.Iadhakrshnan) 

25. 	0A331/2013 

I 	I lussain K C , age 34 
S/u Sciyeed Môhammad A M 
Kauiyamchati.a (I-louse), Agatti Island 
UI (), f akshd\'e 
Wokiig a.caal labourer in the Department of 
Scicnce & I echnology Agatti, Lakshadweep 

Respondents 

7 I lyder P. 
S/u Sayced Buhàri 1-laji U. 
Pokkaihappada.House), Agatti Island 
UT of Lakhdweei. 

oikiñg.scasuaI labdurer in the Department of 
S : cie.nce 	hioIogy, Agatti, Lakshadweep. 

AI Ai,bai. .ç:age. 39 
S/p. HiHzI-L 
Kui1abi)ddIHlusé, Chetlat Island 
J} Of Lakshadweep. 

Working a dpaI labourer in the Department of 
Science & Thchnology, Agatti, Lakshadweep. 

N.(izm1 Brkai.I; l.; age 27 
Sccedikoy 
i<1'!iihi)'bda 1-Idue). Chetlat Island 
I o akshad'p: : 

A csua i.bouiei in the Depaiimcnt of  
iso& 



a 	
çhetlat, Lakshadweep 
	 Applicants 

I 	
II 

(By Addê: 	i.fsJ4Utiakose, Sr. & Ms.Daisy I. Daniel) 

1 	.1 INY 

	

1 	 \/ersus 

The Adrninistiatoi 
UT of Laksh.dweep, Kavaiathi-682 555 

2. 	C!a.iipei:son 
Village (Dwéep) Pancha'at, Agatti-682 557. 

Chairperson 
/illage (Dweep) Panchayath, Chetlat Island-682 554. 

The JuniorS etific Officer 
Deiaitment f Science & Technology 
Chetlat-682 554 

5 	The Junioi Scientific Officer 
Depaitment of Science & Technology 
A,atti-682. 57. 

6. 	[?ictQ1  of Ianchayath 
Department of Panchayath 
Kavaràthi-82 555. 

(By Advocate Mi S Radhakiishnan for R1,4,5 & 6) 

26 	OA 33132O13 
L 	. 	.. 	. 

S. P Jaiiis 
Sb I6yalunhi 
Sailanivapuia, Kiltan 
Làkshadweep 

2 	K 1 Azhai 
4o.Sayed Buhari 

IKui iyathivodu, Kiltan 

3 	A Ahand 

P \41y\ 
ìè* 

1f'Y/* I 	II 	Veisus 
. 	I 	 .............. 	I. 	i 	'. 	. 

1imapUi a, J'i'1tan 
1 1 J 	 II 

dvic.atc M. M R 1-laiiiaj) 

Re s pon ci en ts 

Applicants 



Aclmittati 
UnibnF itiofLkshadweep 	 S 
lK.avu atti 

2 	I)iiectoi ofPanchayats 
U mon 1 cii itoly of Lakshadweep 
Ka\'ai atti 

3 	Sub-Divisional Officei 
Kih.cin Island, Union Ten itoly of Lakshadweep 

K il i . 

4. 	{)jiCCtOF, 	: 
Seiyic.s, 
U I of Lak,shadwecp, Kavai atti 	 Respondents 

(By Advoite:Mr.S:RadhakriShna1i) 

27. 	OA344/2O•13 

Kassim A . 
S/oAttakdya PP 
A yatharal-louse., Andrott 

2. 	J.alakiddinN 
/o Attakoya N P 

N cmngummada 1-louse, Andi Ott 

3 	Mohammed 1-lassan C 13 
SIoKi.inh ikoyaSVP 
Edayakkal;House, Andrott 

Mohammed aaieek C. K 
SioKqya .K.0 
Chcriyà Kakkanal House, Andrott 

Miiiiic.d'.;Kanaluddin M.K 
S/b.ShibabÜd.din Pookoya Thangal 
MayarakkacIa I louse, Andi ott 

6 	M6h4imed Basheet C 
S/b Pookoya1 
I da''akkal House, Andioti 

- p---- 

I-la: s 6 A 
U K 

" 	PlAw., Hóu:se Andrott 
•-i .... 

17 	 1) 
I. 

4i3çC' J 	I' 



$ 	Mui shida Begum C N 
D/o I ate Shsuddin Thangal 
Chemayath 1'1a1akath, Andiott 

(By Advocate Mi ! B Gangesh) 

isus 1  

I he Administi atoi 
Adm inisti ation of the Umon len itol y 
of Lakshadweep, Kavaiatti —682 555 

I)irector of Par'chayats 
Department Of. Panchayats 
Adm mist! ation of the Union Ten Itory 
.01 Lakshadwep; K.avaratti - 682 555 

J)cpartment of EIectniciy.  
Union Ter.ritO of Lakshadweep 
Kavarathi --.6:82 555 

4, . Village (I)ep)Panchayat 
Andi od 1sInci i epi esented by its 
I xccutivc Oflicem - 682 552 

(By Advocac Mi S Radhaki ishnan ) 

28 	0A34512013 

I 	Ayshomma 
I)Io Hanisà, Ellächtta House, Agathi 

• 	 . 	 . 	 2. Beciathumni:.V 	.• 
DIo Kasmi Koya, Puthanvecd House, Agathi 

3 Kadccja P K 
1)/6 Koya J 1san, Puna1ad 1-louse, Agathi 

.................... 
4 AbçiuI MuthahfM K 

Sb 	Attakoya i\4ya6-ikakada House, Agath 

5. 
S/o.Lae Usf ... 
IVielamliarn I io.mse, Agathi 

..K 

kka shmkaiaqaHous 	Agathi 

I in 

App! i cants 

Re s p0 mid en Is 



NaerK 
S/o.Kidave 
Kunnikathiyãpâ:da 1-louse, Agathi 

Showkathal 1 M. 
SioUmmer: 3 
fv1aayachoda 1 -louse, Agathi 

12 	ayd Moham'med K 
',Io Pookoya B' 
Kccpatt I louse, Agathi 

NaseP 	H 
S/o.t4u.tha1i 1 l 
iathàda 1 -louse, Agathi 

AbooackerN.M 
S/O.\blulftahrnan F 
JaFdesaManziI, Agathi 

 
sciia. Ko,ya C.P 
.iht<puthiva 11 1am, Agathi 

Al;'aK, 
S/oj\4o1mmmd Koya 
Kakkada 1-louse, Agathi 

AvharC 
S/o.Mohamneçl Koya T.P 
Chcullak.kad 1-16use, Agathi 

i\booackr I 
a., ayed lçoya  F P 

7 	/K dI nhakapada 1-1ouse, Agathi 
I, 	 .. . 	. - 	.\, , ............................. 

-\_\ 	J*/o..L:d 1aliThad'Haji K 



Kulalinoda I Ioiise, Agathi 
r 

20 SydNohampCd 
A.bdulla S/o 	P 

Mai iyathoda1 louse, Agathi 

 Muhainmed Koya B 
Sb Koya 
Biyaihabiyoda House, Agathi 

 Naleesa M.K 
D/o.AbduHa,Ko'a K 
Moothamkala House, Agathi 

23  P 
S/UJ 	1h1oY4;: 
Pondlnoda I louse, Agathi 

24 Kasmikoyci KI 
So Abbobackci Koya 
iKamalmalmiyoda Puthiya 111am 	Agathi 

25. A.bddbacker 

S/í. 	.Mha;m.ied 
ljppathoda 1-lOuse, Agathi 

26 BadaiudheenV 
Sb 	oyass 

vaIda 1\/lan/l 	Agathi 
. 	. 	I 

27 
I' 	 I. 
JKamIu,nn1sa / 13 P 
D/ Mohammed S 
Bapathiyoda House, Agathi 

28 1 lindumbi M 
D/ó,AUakoya; 
Maii iyam SC\/lyodd House, Agathi 

Ial[e 

	

A. P 29 
Sb 	Saycd I3uhai i ! P 
AJiyijJappada 1-louse, Agathi 

30 
1 

iA1 lic hen1M P 

-..,.-..-,.... 	. 
gatn i 

/ 	
I 

"3 1 	cSadik P 
!oMhukoya K 

[het iyapappada I louse, Agathi 

....................................................... 
- 	 .-• 



I 

37, Syed Mohimmed K.T 
'/o.Aboo Sala E 
K;a1anhithiyoda House, Agathi 

K4ahamood PP 
Sb . S dc d.M oh am med 
1kitliajiàdram I-louse, Agathi 

Abdulla 13 

S.Jb.Fathahu1 Ia 
Biyashabiyoda F-louse, Agathi 

 1 lajarbmma T. P 
I)/o.Abdul kadcrkoya P.0 
Fhel< KU Puth lal I lam, Agathi 

 isecra Y.k. 

P(? lKIaIdl 
1716se, Agathi 

B 
s/o.Sayed Ali K 

'ashabiyoc1a I -louse, Agathi 

•:--Y 	1 
43: \4iiyambi 13 

I )I() U ' 	 er 	
• 

.BàfIhôcli FIbusc, Agathi 



I .. 63 

• 	44. 	Ros,hia 
• 	 D/o.Sayed Abdpl Rahman 

1chrry Hsc; Agath.i 

Saldari.ya 	. 
a •p 

Puthiya Pura1-[ouse,AgthL 

Cheii)ikya ] 
S/o.lite AttakO'a 
Koodam 171ouse, Agathi 

Showkathali 
S/Q.atc Attakoya 
Sai1anyoda I-louse, Agathi 

Nissamudheen V.K 
S/o.l lamza C.K (Late) 
V;adak Kecla.l.11am, Agathi 

QhyiyO Koya A.K 

A1iàJuonimmada I-louse 
AgathV': 

50, Mohammed tli C.P 
/o.Kasmi'Koya A 
hchalakap9da 1-louse., Agathi 

	

51. 	SaybdMohainied K 
S/o.Yousai A 1  
Kunnumpuram House, Agathi. 

(By AdVocate Mt K B Gangesh) 

lhèdmistrator 
Adpipitràtiqi of the Union Territory 
oL?tkshadwdp, Kavaratti - 682 555 

Dépaitmeritf Agriculture 
Jnon Tcrritoi:y of Lakshadweep, Kavarathi 

epresented by its 1)irec R 	 tor - 682 555 

,).iicêoi ofPn'hayats 

	

J'NfST 	 )Cof anchayats 
' ' ?V1n 'Ii'isütidn bf the Union Territory 

10 shadwecp 7 Kavaiatti —682 555 

Applicants 



614- 

4. 	Villag (Dy'eep)Par)chayat 
Agathi island 	biesnted by its 

-554 

(By Adv ocate Mi'S Iadhknshnan) 

29. 	OA34612013 0 

Ummer larook Shah 
S/o.Aboosala 
Malikakal 1-louse, Arninii 

P.A Sayedalr 
S./.Fthmzakya. 
Putinya Asharoda House, Amini 

3 	RahThath I36garn 
D/.o Ahawëd, •' Malikakal House, Amini 

Ahamedkoya;. 
Sb Koyakidavu, Sutambi House, Amini 

.Vliyahi P.1C 
I)bo.Anthuko'a, Pall iyachetta House, Amini 

6 	Bccbi M P 
D/c liamsa, iAallipui a House, Kavaratti 

7 	\lkQya'VP 
Sb Attakoya, Vadakkilapura, 
Kavai atti 

(By Advocate Mi K B Gangesh) 

•. 	.Vcsus 

I. 	l'hc Adminjsi'atOr 
dmin.isti'ation of the Union Territory 

Kävaratti - 682 555 

)ietoi ' ofPanchayats 

- 	 tmcnt of Panchayats 

, 	Adniinistition of the Union Territory 
: 	khad')eep, Kavaratti - 682 555 

i . : 	.. 

i 

S 

Respondents 

Applicants 



65,  

ta}$flaaweep 
içdfly Director of Education - 682 555 

Athini 1Ind presente id by its 
Execujive Officer - 6 821, 553 

Vi!age (Dweep) Panchayat 
KavaattiLslafld represented by its 
ExcutiieOiTicer —682 555 Respondents 

(By Adte: If.Sadhakrishnan) 

47 I  

uharabi P. 
unhikurth.i 

P11 icharn. 1Fusc, Kavaratti Island 

MaharnoorM.P 
I.Uanzath 
Molák.epura Lioluse, Kavaratti Island 

1 •  
bA 	nôd. 

UlkarerJKavaratti Island 
I l l 	I 

D!o.Mdna.f : 
üth iyàveëdi, Kay aratt i Island 

SàioiimaiK.P 
t0:  I brahi ikut' 
jeëllçôch 	 apurarn 
Kavaratti Isladd J. 

[.. 
iipWa aaiatti Island 

•: 

30. 

 

 

5 

7. 

,•_ 
IS 

441 

/ 

*, 	

) * 	 IJ. 

\ 	/ 

id çei iyakoya 
àpdaHou.s,. Kavaratti Island 

ebiAyepifa 
46.Ab'durahrnan 
SrieP.u:ra 1-Idie, Kavaratti Island 

:1 

n 



t jJ 

9. irfiB 	I' 

IiIoi\1i 	r 

1a1iya!i Hou; lavarai Island 

10 SadihathVM 
D/o Va!iya Abdirahirnan 
Vadakkume1ac11adàrn, I(avaratti Island 

H. RhiyarnbeeT.P 	. 1 
IYp.AhnirnedK.P 
T?ottathapui a, Kavaratti Island 

12. Beéathnma.B 
D/o.Abdbbacr 
•Beeraithbda,Kavaratti Island 

Rähmath I3eegum P.P 
D/o. A ttal K.P 
.Poch.aiachepbra, Kavaratti Island 

Iijaiähah 
b 6..4çthq,.Aynapura 
Kthpi3cqpepuI a, Kavai atti Island 

:. 
1h 	 : 

(By AdvQct1'4r,K B Gangesh) 

....,:j.. 	:. 
1 7 

sus 

1.jTbe Administrator. 
Administiatin 'of the Union Territory 

Lakhadep, Kavaratti - 682 555 

2 	Diicctoi (Scivices) 
Administratiohof the Union Territory 
oil akshadwdep (Sccictaiiat) 
Kayiat'ti- 62:555 

. 	I 
3. 	ictrofindustris 

 ion I cii it6ryi, of Lakhadweep 
reiesented by the 

7çitôr of Iñdüstries . 	. 	. 

I 

App! icants 

Respondents 

\\ 
&/ A)vc 

/ 

Mr.SRädhakri:shnan) 



3. 	Anwar Hussain 
D/o.Essa 
Kottapura House, Amii, 

4 	Sajitha Beegirn 
.DIo.S.ayeed :bd.u! Ia Koya 
130 1-louse, Arnini 

i1ë:dathbj 

DIo.Shaikoya 
Monakkallachetta House, Amini 

1lässainar 
S/a .Moham med 
AIimmechett House, Irnini 

7 	KCNsi 
5/0 Iiarrsa 
Ku1tvadachetta 1-louse, Amini 

(ByAdvdcate N4r K'B Gangesh) 

Versus 

I. 	The Adrnii trtor 
Adrnin.i strat.ibn of the Union Territory 
o(' Làkshadweep, Kavaratti — 682 555 

2 	[)iiectoi olPanchayats 
I)ep'atment of Panchayats 
Aminitratibii of the Union Territory 

Kèffi682 555 

7 ) 	3ST/ecpa 

4(/a 
b5Tec 

........... 
..-.---.. 	/ 

N 	 / 

ment.f;ducation 
T.errit'ry.dfi.ak$hadweep 
.thi represented by 
or ofEdocation T 682 555 

Applicants 



II 

/310. 
cm 

Arin Isla 	entd by its 
Respondents 

By Advoèate'Mr S 1adhakhnan) 
r 

32 	0A35012013 	
1 

Mohammed Hasan 
Sb Abdu Kad.r 
Svlohapuiakkad House, Andrott 

2 	AbdulI-  lasan '1 

Sb Attakoya' 

wi 

Kaithatt Housq, Andrott 

3 	Sayed Mohammed 
iS/OAboosal: 
:i<archetta HoJe., Androt.t 

4. 	MohaitirndHussain 
.S/o,Mohammed 
1appathiyoda House, Andrott 

5 	hjuddeen 	I  
SboKoyamrha Ioya 

Andrott 

(By A.tMr K B Gan yc 	 gesh) 

Versus 

1 	1 he Adrninitçator 
Administi at ion of the Union Terntory 
of Lakshaç1wee, Kavaratti - 682 555 

2 	birector of Panchayats 
Pepartp.ent cf Panchayats 

iuti HdI1I  of the Union Terntory 

ç 	1p 
wI 

Applicants 

I 	 I 

3 	District PancIyat 
by its Chief Executive, Officer-682 555 

(I)wéep) Panchayat 

c 
1i . preseui±ed by its 
Qffièr —682 554 

adhakrshnan) 

Respondents 

1': 



;I 

1; 	31. 

-w 	 B9 

33 	OA351/2OL I  

I 	Mohammed Hussain 
S/Q lndheen K C 
Bi1uheth House, Andiçft 

 Sa!ahudheen 
Sb 	uthukoya 
Kunthatha!arn'1-Ioue, Andrott 

Flassan 
S/.Att akoy.  
Kunjanatticherta; Andrott 

Yousaf 
S/9.Pppkoya S 

Puthiya Eddi;ykka! House, Amini. 

(By Advocate Mr K B Gangesh) 

Versus 

1'Fje 
Adhinistrâtion of the Union Territory 
bçLakshadweep, Kavaratti - 682 555 

2 	Director of Panchayats 
.enifPanchayats 

/\crnln1stratiQn of the Union Terntory 
p Lakshadwcep 
Kvaratti - 682 555 

3 	Dartrnentof Women & Child Development 
trpn Eeitrifory of Lakshadweep 
KaVarath 
Reprsent9d y its Diredtor 682 555 

4 	ViIge (Dwe) Panchayat 
Andrbtt Icland represented by its 
ExebiitiveOffier T.  682 554 

Village (Dwecp) Pancayat 
'\AminiIsland iepiesened by its 

7 	lecutivd OlIiccr - 682 553 

AOct 	'dhar shnan) 

34  
lit 

Applicants 

Respondents 



j 	r 
Moharnmed]iz kh; 
/o Pj4inhi 	1 

T1eh\zJ-tots Andoi 

2 	MohaHrned 	hrrd&h, 
a 

 

3 	Mansoor. Au 
S/o.Muthkoy.. 
Pcntarnvelipura House, Andrott 

4. 	MOharnrñed Fáisal 
St.Sjdequ. 
Makket 1-160se, Andrott 

(By Advocate Mr'1<1 GangeTh) 

Versus 
) 	 I 

I! he Admrtis itiator 
Admirustiation of the Union Territory 
oFLakshadweep, Kavaratti —682 555 

epartmentdAnima1 Husbandry 
Union 1 en itoly of Lakshadweep, Kavarathi 
Rcpicseited by its Director— 682 555 

3 	bret6r pfanchayats 
be'tnt 61Pii6ha'ats 
Adth!nifrtiofil ldf the Jn ion Terntory 
of Laksha'dwcep 
Kavaiathi —682555 

4 	1 Tt160 (Dweep) Panchayat 
Andrott Island represented by its 
fxecutivc Officer-682 554 

(By Advocatc Mi S Radhakishnan) 

35 0A353/21 

- 	
III 

vl 	keeh 
' 	Kidait 	'I 

M1akki1a Hous1  Agatti 

Applicants 

Respondents 

 

  



to 	 GI 

2. 	1.M.Wcp.Or 
Sjo CkihodMoJarii 

3 

5 

7 

n. 

(By A 

 

 

\'1.4M 
' 

1 1 PAhiad 
S/.M..Yoiisuf 
Thekkputhiya Veedu, Agatti 

K:•P.Homakoya 	: 

S/o.Aboobacker 
Kama!iial rniypda Puthya 111am House, Agatti. 

K.Showkathali 
S/o.SydubUkhari 
KOndiñoda I-louse, Agai 

B. 8 hrafuheën' 
S/6.UrnijieEl1a 
I3eyakuttiycda Hduse, Agatti 

V.K.Mohammed MUkthàr 
S/b.AbdullaKoya 
fàdak 1( Kunni narnel House, Agatti 

bdu Rahiian, °  

Era House, Aatti 
1..: 	i.. 

. 	. •. 	.1 
G dvodat'i1 B angesh) 

Versus 

of the Union Territory 
fakshad.ëp, Kavaratti-682 555 

bepautie'tit 6fAnirnal Husbandry 
mon Tet itor' of Lakshadweep, Kavarathi 

Rerqsènted 	its Director - 682 555 

ecç c1 ofPnchayats 
Dpartmt o Panchayats 
Adthihisitin ot the Upion Terntory 
fakshveep 

v.aratti— 682 555 

Tage (I' .  Panchyat 
tti Island represented by its 

7 cutive 	- 682553 

Applicants 

Respondents 



3 	Department QfAguculture 
LaksIiadweep, 

Kavatathi i - 682 555 
Reñtd:bt its DiredtOr. 	 Respondents 

(By Advocate Mi S Radhakrishnan) 

37 OA 355/2013 

MuhÜkoya 
S/o.Shiko'a 
Kakkaal 116use Andrott 

tki.yè 

'uimad Ir-Iue, Andrott 	 App! icants 

(By At: ir.ki3 Cangsh) 

rj"  Zl  Versus 

en .," 4 	hdminisuatoi 

/ 	I 	jusUaUon pf'thc Union Territory 
I 	r 	;•- 

Y 	c1f.a1 hadweep, Kavaiatti —682 555 

t-T 



I)ireclor o1.Parhayats 
Department of Panhayats 
Administration olthe Ufflon Terntory 
ofLàFadeep 
1Kaviatti - 682 555 

DuectorolPoit, Shipping& Aviation 
J .
Urnon 1 en itot ' of Lakstiadweep, Kavarathi-682 555 

Village (Dwep) Panchayat 
'And ott Island rep'ie'sented by its 
Executive Officer - 682 .554 

	
Respondents 

(By Ad\'ocatc: Mr. S Radhakrishnan) 

38. OA 356/2() I 

1. 	1-Ia] arommabi I. 
[)Io.'Koya K.ive M 

J . 

	 Kalpeni 

2.M.KC.he'niyakØya 
S'MQhamd ;K'oya Haj i 
M.almikkakad House, Kalpeni 

	
Applicants 

(By Advocate: Mi.K':B Gangesh) 

Versus 

I. 	The AdminiStrator 
Adrninistiatidn Q' f.the Union Terntory 
jfLaks1iadweep, Kavaiatti —682 555 

2 	rLcto 'bfPnchayats 

dnintr,ation qf the Union Territory 
o'Lakshaçlweep 
katti 62555 

3. 	Vill'e'(Iwk) Pnc1ayat 
KIpr'ii Island çeréseited by its 
Executive Officei: - 68 552 

/ 	' 4>'tdsate Mt S Radhkrishnan) 
N .  

/ 3 	b/2Oi 	I  

I 	AAbJdilSlah 1 

Respondents 



:1 
LI 

i Koya 
PeechiyathHpe, Kalpeni 

Abdul Lathef 
S/o,PaLlath K uI hi Koya 
Nenernpapad House, I Kalpeni 

Atakoya 
iq..Kasmi .1pyã 

Kuhhipuv'[ House, Kalpeni 

Abdul Naser •:' 

S/o.Muthu 1 oy, 
Mlrnikakkf1ouse, Kalpeni 

M.KKhalée 
S/o.1-Iamza Koya 
Ma1rnikak0à1-Iouse, Kalpeni 

4 	 ser 
S/,o:M. q hmmd Koya  

PeechiyU House, Kalperii 

/c 11ai Kd)a 
nd 	 I(1peni 

Cheri,'a I(by 
Stb.Ahned • 
Nedám 1-ouse, Kalpeni 

N4oharnme'd KOya 
164Knh i Koyi 

Chciyaput akad tHouse, Kalpeni 

12 

T 	 I 

Kalpeni 
• 	 • 	

•I 	 • 

• 	/ 	 - ••'•i ••••• 	•• 	• 
• -, 	• 	 •. 	•t: 	i. 

j 3. 	1iauKqya 
oJtih Ko:yä 

tV1atiilkadan1Ia1 House, Kalpeni 

3. 
	• •)••• 	

•i1 

/0 .Moharn 

ri 

5 

on 

7. 

0. 

11 



t 	 4 
I 	 C 

w 	 I 
i 

14. Xf  

'ed M4 'anyfled1oya 
Huse, Kalpeni 

15 	Abclu[Iiakeern 
Sb Cherlya  Koya 
Melachedain House, Kalpeni 

16. 	1-lajirommabi 
I)bo Kasmi Koya 
Akkara I louse,, Kalpeni 

17 	Huthairath 
Dbo Abbs 
A... 	 .. .4rakalar House.

, Kalpeni 

18 	kasheed 
Sb o. Koyamma 
Manjiyenarn House, Kalpeni 

19 	Abdul Gfoo' 
Sb Kasmi oya 
Kadapurathai I lam House, Kalpeni 

20 
S/&Pookoy' I  

i 	
I ou 

I.,.  
'eIahedam -lse, Kalpeni 

r 

21 	1Saf'iya 
Dbo Moosa K C 
Puthiyapura House, Kalpeni 	 Applicants 

(By Ad\ cat Mr.KAGangesh) 

Versus 

1h Administitoi 
\dmi'nisiaiioi of the)nion Territory 
d%akl4weep, Kavarathi - 682 555 

2 	t5aiient of Agiiculture 

_---- 	Udbri jfetiitojry ofLakishadweep, Kavarathi 
Reprsntet by its Director 

3 	Directoi of Panchayats 
I)paitment fPanchayats 

I f Adrninistiation olthe Union Territory 
,oLak'shad v~,eq 	Kavratti 

. 	/ 	........ ': 



4 	Villág 	(D\vep) Pahch'at 
(otr1vt 	dft-IsIand 	epresetitdby its 

Exectve dfficr 	' Respondents 

............... 	. 	. 
(By Advocate Mr S Rdhak$hnan) 

40 	0 A 358I2tll. 

Abdul .Lathé 
Keela Villttii; Arni2i Island 
Lakshàdvee. Applicant 

(By Ms.Shahna Kath:ikeyan) 

Versus 

I. 	YF1gC .(I)'ep) Panci..yath 
Amni 1slrid 
Reprsentcd by the Chur Person 
Pin —682 552 

2.Secrear.y 
Department of Panchayath, Kavarathi 

3. 	Director . 
Emp1cyment:  and Training 
Uhi -bn' - Teri`i :toey. Of Lakshadweep 
Ka'arathi. 	.• Respondents 

(By Advocate Mr S Radhakrishnan for R 2&3) 

41 	O9I2013 I  

Muthuj4oyä ' 
Mampurarn l-ous& 
Amini 1s..I.nd;.Lak'hahveep .. Applicant 

(By Advocate Ms Shahna Karthikeyan) 

Veus 	:. 

I. 	vi  
Arnni island 

ersented by the Chair Person - 	
Pui4682 552 
I - 

I ir;rI.. ........... 	 . 	-. 	. 	. 
2 	cithiy 	I 

- 	. 

tjèrti'neniof Pnchayath 
Kav&ath1 - 682 555 



• 	' .:,'' 

3 	 1 

tJnc I. it9yI of La1s1adweep 

Kkvaathi- 682'$55 

(By Advocate Mr S Radhakrihnan for R 2&3) 

42 0A36212013 

RabeehatHil!a B.P., aged 35 yar, 
Sb. Mohammed Koya T.N., 
Labourei, Kiltan, Residing at Yaliyapura House, 
Kiltn.Is1and 	: 

(By Advocate Si i P V Mohapan) 

Versus 
ThAdininitrabr, 
LJT, ôfaksFad ..eep, 
Kavàrátti6S2: 5•5, 
E!ectrical.Division, Kavarathy. 

•.Tctor oiPchayat, 
[3ep4rtment. bf Panchayat, 
Adrpusi ation f UT o Lakshadweep, 
Kaatti - 6g2'55 	I  

3 	ThExecutve Officer, 
iitage Dwdep anchayat, Kiltan-682 557 

(By Advpcate St i S kadhakrishnan) 

43 0A363/2013 
-77 

Yaser Arafath M V, ged 28 years, 
S/o. E SeedikoyaLabburer, Animal 
F-Iusbandry Jrnt,14a6, Residing at Moulana Veed, 
EdayaK'l<ltah tland 

Il 	I I 	I 

(By AdAkShjPV /1ohanan) 

I 	 II 	Versus 

La

.LI  

atti- 

2. 

 

J'14ector of Panchayat, 

TT 

Respondents 

Applicant 

Respondents 

Applicant 



Depatrnent Panchayt, 
A1m irtratibh df UT fLakshadweep, 
Kavratti_8255 

3 	The VeterinaiAssistn Surgeon, 
Office of the Vterinay Assistant Surgeon, 
(Ani 	Husban mal 	dry Uni, 
Kiltan I5land, Lkshadwep-682 557 

4 	Chairperso, VillagDweep Panchayat, 
Kiltan - 682 557 	 Respondents 

[By Advocate Si' S Radhakrishnan (R1-3)] 

44 0A364/2013 I  

Abdul 	bish,S/o. Sinu1 Abid P., aged 27 years, 
Malikakal,.Kiltafl,.V1. ofLakshadweep, working as 
Casual Laboui ci, (Live Stpck Inspectors Trained Labour), 
Animal llushdndiy Depaitment, U.T.of Lakshadweep, 
Kavarathi 	 Applicant 

(ByAdvoat MIS aisy I Daniel) 

Versus 

1 	Ihe dministrtoi, 
Uiofi Teiiitoy of Lakhadweep, 
K'aratFii-682 555 

2 	Chairperson, Village (Dweep) Panchayat, 
Kilan 682 557 

3. 	Dire.CtOr ôfAninialHuandry, 
ut Qf1 Lakshadweép, K'avarathi - 682 555 

4 	lrctor 	 bepartment of Panchayath, 
(avaiathi '682 '55 	 Respondents 

[By Advcate Sri S 	dhaishnan (RI, 3 & 4)] 

45 	0AN0 36I2O13 	
I 

' 'Ic 	'Mohammed Kasiir 
Sa'eed 

t'nnipura HOi5 

/ 	Aiidiott 

.•..:. 	 :.. 

: 	Mhathmd Hussain K C 
4 	 / 

J 	 I ,.;.::,. ..... 

	

,:,.. 	

.•• 	 - 

S 



Applicants 

The Administrator, 
Administration of the Union Territory 
of Lakshadwcep, Kavarathi - 682 555. 

The I)irector oPanchayats 
Department of Panchayats 
Adrninist0ti6ri of the Union Territory 

1akshadweep, Kavaratti - 682 555. 

Lakhdweep [)evelopment Corporation Ltd., 
P ort Cortrdl Tower, Andrott - 682 554 
Represented by its Officer in charge. 

Directorate of Art & CultureI. 
Administrati6n Of the Union Territory 
of Lakshadwee Kavaratti - 682 555. 
Represented h y .  its Director. 

[)ireci3r6fAricu1ture 
A . 

I1)epartrriér)t of Agricuture 
Adminiatioiof the Union Territory 

Lkhädveep, lvrtti - 682 555. 

Viilg(Deep) Panchayat 
An lrOtt Island represented by its 
Executive dffier — 682 554. 	 Respondents 

(By Advocate Mr. S. Radhakrihnan) 

46. 0A 368/2013 
j. 

	

---1 	Nallakbya,..àge.d 37.years ,  Sb. Pookunni A., 
Futhiva Clettant<ada House Andrott 

7 Q •  

*L'f ),( 	
) 

	

,•';.\ 
•;-4-1 	/ 

'I. 

e1Mdaii, id 

7 

* 	f 	 - 

/ 

~ F years, S/o. Sheikoya Thangal, 



ri Thangal,.aged 28 years, 
House, Andrott. 

23 years, 
House, Andrott. 

 

 

Mohairned Salirn, ged44 years, Sb. Kidave A., 
Panchänal 1-10use, AndrOtt. 

Khair, aged 32 years, Io. Muthu, 
Puleenakeel Hoôse, Kavaratti. 

Abdulbari, aged 34 years, Sb. Hamza Koy, 
Monaiskal Iouse, A.miii. 

Saye'd k01, àgd 44 yars, Sb. Pookoya, 
Melàçheri House, An?ii. 	 Applicants 

(By AdOcáie: Sri K.BL Gngh) 

I 	 Versus 

The Adrninisuator, 
Adnitistrion, of t.he. Go iion Territory of Lakshadweep, 
Kavartti-68255.: 

Dirècti: c?I Pafchayat 
paiiiant oi anëhayts, 

Arn(1p trà nt10 of t 	rn he Union Tetory of Lakshadweep, 
avätti— 62 

3 	I)eartrnent of Agiicu1uire, Union Territory of Lakshadweep, 
Kvarthi;, Iers'eited by its Director - 682 555. 

Vi1age (DVep) Pancayat, Andrott Island, 
represented by its Executive Officer - 682 554. 

\' illage ([)vep) Pa.ncIayat, 
Kavar'átti 1sIánd,i:epres'ented by its 
Execjtive Offier— 682 555. 

6 	Yi11age(4)weep anchayat, 

,.-
by  its 

7.'çNIS, 

+( 	3y\d'voatc St S adhaktiishnan) 

•\,t\\  
I i 

Respondents 



 

 

 

 

 

 

 

 

 

 

 

 

 

11 

St1feekei, aged 42 years S(o Sayed Mohammed, 
Vallapurd Hode Aditt, 

Mohammed Naset, aged 4 years, Sayed Ismail, 
Kerakkada HQuse, Andrctt 

M9hammed Flussain, aged 48 years, S/o. Nalla Koya, 
Pallipputa House, Androth 

Kunhiseethikoya, aged 51 years, S/o. Muneer, 
Puthiyath House, Andrott 

Cheiiyakoya, aged 32 'ears, Sbo. Nallakoya, 
Pruma1ly FU, :And ott 

Noorul Ameen, aged 36 years, S/o. Shaikoya, 
Pandath Putbiya Pura House, Andrott 

1àinzako'ag , 	i 52 year Sb. Koya Kid.ave, 
Chekkarakkad House, Andrott 

37 years, Sb. Ahammed, 
Aynada Chetta Hose, Andrott 

aima, aged 3 yeas, S/o. Nalla Koya, 
NnwTrpada Housd, Andrott 

Mohthmed Hussaw, dged 30 years, Sb Pookoya, 
Pauakal lçatt House, Andrott 

Mohammed Iasm A , aged 39 years, S/O. Yousuf,  
Ammelam House, Andrott 

Pookoya, aged 45 years,Sbo Sayed Koya, 
Kurmel1  I louse, Andrott 

t3shee, aged 41 yers, Sb Koyamma A, 

14. 	] 

/ 	 i .•, 
/ 	

(S/ 

ft 	&:/ 	• -c 

L) 	 1) 

S 	 16/' 
-\-. 	SS.,S 	_S••  

/1 

Sha1, aged 4 years, S/o. Thang Koya, 
 -okkad4 House, An.drott. 

Seed Shihabdhin, ad 32 years, S/o. Koyamma Koya, 
Shaik inte Veet 1 Padipura, Andrott 

bhamrneizan Ali, aged 27 years, Sb Kunhiseethi Koya, 
Puthammadath11ouse, Andrott 



S 

Ally LIMaIa Iouse An€tidtt.' 	 Applicants 

(By AdocathSri I3. Gangeh) 

Versus 

The Adrninistrator, 
Adthini strafin of the IJnion Territoty of Lakshadweep, 
Kaaràtti682 5'5. 

I)irctor of P.ançhayats, 
Department &fParchayats, 
Adrninisnatibri ô the Union Tertitry of Lakshadweep, 
1ava.rtvi - a 
Vi1lge (Dp Pa;i-ichayat, Andrott Island, 
rntè b' its 1eutive Offi:cer- 682554. 	Respondents 

(By Advocate: Sri S fta1h4krishnan) 

48. OA370I2013 

I. 	Aboobacker, ged 5 years, Sb. Ukkas, 
KunhibiyodaHuse, Içavaratti. 

2.MstháI, aFd1 36year, Sb. Hazath 
LIlikaiurJ-jbüse, Kavaratti. 

3. agç :..7 as $b. Koyamma, 
cI\fttho{,aJ1166sb Ka.varatti. 

Sham'eri, ed 30 years, Dbo. Khamar Khan, 
SainábiyodaNuse Ka''aratti. 

Ayhabi, ag.6 years, Dbo. Hazath., 
Keelakochapui HOus, Kavaratti 

-.. 	lis 	,\ 
aj.36'years, Dbo. Ibnu Maja, 

/ 	 .-Vali,yaIi I louKavarattj. 

7. )Mciom1nath,d36 years, D/o. J4anmath 

IT 

' / Badai house. (v ratti. 
- -f 	'-.-.---- 	:' 	- 	- 	- 

; -- 	- 



Khad er, 
Applicants 

Administratioft1 the Qnion Territory of Lakshadweep, 
Kavaratti682 565. 

2 	Dii LLIOI ol J nc h aya t s , 
Dcpai tmcnt of Pancliayats, 
Administiation of the Union ferritoiy ofLakshadwcep, 
(avaiatti - 682555 

3 	Diictoi ate of Ntedical and Health Scivices, 
Union I cii itot y of Lakshadweep, Kavai athi, 
Repicsentcd by its 	ec Dirtoi — 6 8 2 555 

Village (Lee)Panhayat, 
Kavatatti Island, icpiesented by its 
lxecutive 0111cr - 682 555. 

Village (Dwecp) Panchayat, 
Andrott Island,çeprcscnted by its 
Ixccutive OFficer - 682 554. 

(By Ad.octri . Radhakrishnan) 

49. OA371/20L. 

P. Naseer, aged 35 years, S/o Kunhikunhi, 
Pall ichani I louse, Kavaratti. 

P.I. Naseer, tge 32 years, S/o 1-lainzath, 
I'uthiya 111am, Kavaratti 

l. Ramla l3ecgum, agcd34 years, I)/o KUnhi Koya, 
jOVuI11cda House, Ka'iaratti. 

— 

\ i 	Jhqobac.kQr age 36. years, SIo Muthu Koya, 
*f 	 j4 .  o 	 Iu1hiya Veedu, iayar atti. 

H 

Respondents 



S 
5 	Shahana l3c6gum, agei 24 years, D/o Au, 

I hekk IVicla 111am, K.avaiatti 

6 	Sulaikibi, agcd 43 yeths, D/o Kojan, 
Puthiya 111am, Kavaiatti 

7 	Abdul Rd/ak, aged 28 years, S/o Mullakoya, 
ai ahiyoda I louse, Kavai atti 

(By Ad\'ocate: Sri K.B. Gansh) 

Versus 

The Aditnistrator, 
Adniiiiisti atioi of the 
U ii ion Tcitoj: bfLa1cshadweep, Kavaratti. 

2 	Dcpai tmcnt of Animal I-Iusbandiy, 
Union lerritoPyOf Lakshadweep, Kavaratti 
reprcsented b its Director. 

3. 	l)ircctoi of Paràhaats, 
I )cpirtment of Panchayats, 
Adni niiratioiid1 he 
Union ftrritory of Lakshadweep, 
Kavaratti, 

4 	ViIIag (Dwccp) Panchayat, 
Kayaiatti lslaid icpiescnted by its 
I xecLltIve Offiect 

(By Advoctc i i 	Radhaki ishnan) 

50. O.A No. 372/201.3 

App! icants 

Respondents 

limaludhccn Sb Abdulla U C 
f'vl udakkiyoda I lousc, 
Kadcimat 

(By Advocaic Mi K 13 (iangcsh) 

.:.:i 

/ .? I 
/ 	 Administiatoi 
* 	 f the Union I elutoly 

akhadwcp, Kavaiai.hi — 6 8 2 555 
!2-ç 	 0• 	 .• 

-. 

1' e1)irecucyr (Services) 

BEIAIJ 
dminiti ation 6f the Union Tei ritoly 

Applicant 
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of Lakshadweep (Seretariat), 
Kavaratti - 682 555. 

3. 	I)epartrnent of Weights & Measurers 
Union Territ'Of Lakhadweep, 
Kavarathi - 682 555. 
Represented by it Director. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

51. OA 373/2013 

I. 	Abdul Saleetn, aged 32 years, S/o Nallakoya, 
Ummerthakkada House, Andrott. 

2. 	M.M. Moharn:med Iqbal, aged 37 years, 
S/o Migdad, Meela:d Manzil, Andrott. 	 Applicants 

(By Advocate: Sri K.13. Gangesh) 

Versus 

The Administitr 
Administratioti of the 
Union 1'erritoty Of Lakshadweep, 
KavarattL-682555 

1)irector of Panchayats, 
Department of Panchayats, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti,-6 8.2 5.55 

I)epartment of Science & Technology, 
Union 'l'erritory of Lakshadweep, Kavaratti 
represented by its Director.-682555 

Environment Warden, 
I)epartment of EnvirOnment & Forests, 
Andrott-682 554. 

(Dweep) Panchayat, A2̀11  çdioth island repiesented by its 

* / .. Ex'cutive Otficer-682 554. 	 Respondents 

Is 

1 (j1 	:j1 

(Bd7catc Si i S. Radhak ishnan) 

J 
M B' '  / 	 . 	. 
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52. O.A No.380/20.13 

/• 

Nasar P. Muhammed Nasr 
Sb. Nallakoya, 
Puthiyath House, Androth Island 
Union Territory of Iakh.ad Weep - 682 551. 

(By Advocate Mr. E.C. ineesh) 

Versus 

The Adrninitrator, 
Union Territory of Lakshadweep, 
Kavarathi Island - 682 555. 

The Director (Services) 
Admihittionof the Union Territory 
of Lakshadweep (Secretariat Establishment Section), 
Kavaratti Island - 682 555. 

Director of Panchayats 
Union Teritory oftakshadweep 
Kava.ratti Island --682 555. 

The Director 
Agricultural Department 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555. 

Plant Protection Officer 
Office of the Prant Protection Officer 
Androth, UniOn Territory of 
Lakshadweep - 682 55. 

(By Advocate Mr. S. Radha.krishnan) 

53. 	OA 381/2.0:1:3 

B. Saidali, S/0 late Mohammed Koya 
Palliyachetta and.aym House, 
Agatti Island, Union Territory of Lakshadweep. 

K. Muhamm'd Rafeek, aged 42 years, 
S/o late Mthukoya, Kattampalli Poomada, 

:alkkandiyoda House, Agatti Island, 
Union I erritory of Lakshadweep 

3 	K G Jarnaluddin, Aged 40 years, 
/ojlate Uimner, Mariyathoda Kandawargothi House, 

1 Agtti IsId Union Territory of Lkshadweep. 

Applicant 

Respondents 



4 	.. 	
.7 

4. 	T.K. Saromiiiabi, Aged 36 years, D/o late Kunhikoya 
Keelaillam Thekkelapura i-louse, Agatti Island, 
Union Territory of Lakshadweep. 	 Applicants 

(By Advocate: Sri N. Anilkuiiar) 

Versus 

]'heAdministrator, 
Union Territory Of Lakshadweep, Kavaratti. 

The Chairperson, Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep. 

The Employrnnt Officer, Kavaratti, 
Union Territory of Lak:hadweep. 

The Director of Panchayat, 
l)epartment of Panhayat, Kavaratti, 
Union Territory of Lakshadweep. 

The Executiv Officer/Special Officer, 
Village (Dwp) ?anchayat, Agatti Island, 
Union Territory of Lakshadweep. 

The DeputyColleetor/ASO, Agatti Island, 
Union Territory of Lakshadweep. 

The Social Welfai:e Inspector, 
Women & Chief Development Office, 
Agatti Island, 

Union Territory of Lakshadweep. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R.1,3 to 7)) 

54. OA 384/2013 

1. 	Ishaque AC., aged 35, Sb, Junies T., 
Bus Helper, DistrictPaiichayat, Kiltan, 
Residing at Arakkala Chetta I-louse, 
Kiltan Island, UT Of Lakshadwee. 

' 

Abdul Rasak K C, aged 37, 
s/o Kasiiikoya P P , Bus Driver, 
)istiict Panchayat, Kiltan, 

Ikesiding at Iatticlietta 1-louse, 
/Klltan Island, UT of Lakshadweep 

/ 

4i 
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3. 	Noorulla S.M, aged 39, Sb. Late P.S. Kunhirnon, 
Bus Cleanei, istrict Panchayat, Kiltan, 
Residing at Sife Marizil, Kiltan Island, 
UT of Lakshdweep. 	 Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
1 . 	The Administrator, 

UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayt, 
I)epartrnent of Panhayat, 
AdministratiOn of UT of Lakshadweep, 
Kavaratti - 682 555. 

Chief Execut ye Officer, 
District Panchayat, Kavaratti - 682 555. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

55. 0A386/2013 

Jahathali P.P., aged 33 years, Sb. B.C. Udurnan 
Puthiyapura, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

A. Ismail, aged 45 years, Sb. Eassa, Andrati Yoada, 
Arnini Is1andUtiion Territory of Lakshadweep, Pin —682 552. 

Khaiid Unnam, aged 40 years, Sb. Mohammed Puthumamachetta, 
Arnini Island, Union Territory of Lakshadweep, Pin - 682 552. 

Moosa Peechandarn, aged 38 years, Sb. Abdul Khader, 
Mannathachena, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Amanulla A.M., aged 33 years, Sb. Kunju Koorumel, 
Amini Island, Union Territory of Lakshadweep, 
Pin —682 552. 

6 	Khalid A P , aged 35 years, S/o. Alimohammed, Aliyachetta, 
,7;'Amini Island, Union Teiiitory of I akshadweep, Pin —682 55 

D 

/ 	7 	aeulla PC , aged 25 years, S!O Kidave Naduvatta Chetta, 
( 	

/ 	
Arnini Island, Union Ferritory ofl akshadweep, Pin - 682 552 

- 	 j/1 
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8 	Abdul Salam A , aged 38 years, S/o. Khader Thottanada, 
Aminipura, Amini Island, Union' Territory of Lakshadweep, 
Pin 682 552• 

Noorul Hassah K.K., aged 38 years, Sb. Abu'sala Kochu Kannada, 
Kallakakkat, Anini Is1and, Union territory of Lakshadweep, 
Pin— 682 552. 

Jalal B.M., a'd 31 years, Sb. Khader T., Bahija Manzil, 
Thattanoda, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Najeeb A., aged 31, Sb. Kidavu T.C., 
Ayeshera., Amirii Islatid, Union Territoty of 
Lakshadwee Pin 68.2 552. 

Nafeesath U. aged 35 years, D/o. Eassa Kottappura, 
Unnam, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 	 Applicants. 

(By Advocate: Sri Shira.z Bhava V.S.) 

Versus 

The Union Territory ofLakshadweep, 
Kavarathi - 682 555, 
represented by its Adminktrator. 

The Director of Panohayaths, 
Department of Panchayaths, 
Administration of the Union Territory of Lakshadweep, 
Kavarathi - 682 555. 

The District Paichayath, Amini, rep. by its Executive Officer, 
Amini Island, Union Territory of La.kshadweep, Pin —682 555. 

4, 	The Village (Dweep) Panchayath, Arnini Island, 
Union Territory of Lakshadweep, Pin —682 555, 

Represented by its Executive Officer. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

56. OA 388/2013. 

tan 

* 	 ba aka Banu aged 27 years, D/o. Ibiahim, 
Ol t Iouse, Aidi-ott. 
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. 

K. Sajeedkhan, aged 26 years, Sb. Cheriyakoya, 
Kunnel 1-louse, Amini. 	 Applicants 

(By Advocate: Sri KJ3. Gangesh) 

Versus 

The Administtoi, 
Adrninistratiot Of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of Panchayats, Department Of Panchayats, 
Adrninistratioh of the Uiion Territory of Lakshadweep, 
Kavaratti - 682 555. 

[)epartment of Animal Husbandry, Administration of the 
Union Territory of Lakshadweep, Kavaratti, represented by its 
Director - 682 555. 

4., Assistant Settlement Officer, 
Arnini lslaiid —682 554. 

Village (Dwep) Panchayat, 
Kiltan Island, epresented by its Executive Officer-682 552. 

Village (1)we'ëp) Panchayat, 
Andrott Isla:iid resePted by its Executive Officer-682 553. 

Village (Dv'ecp) Panchayat, Arnini Island, 
represented by its 1xecutive Officer - 682 554. 	Respondents 

(By Advocate: Sri S Radhakrishnan) 

57. OA 390/2013 

C.N. AbdulIakein, aged 38 years, Sb. Koya, 
Cheriyanna11.l Huse, Kalpeni. 

K.I. Cheri /akyaK.C., aged 48 years, S10 Pookoya, 
Karupathaillám House, Kalpeni. 

-K.K.Sadique.Ali, aged 44 years, Sb. Mohammed C.P., 

	

74Vot.\tH!sr, 	onhankakkda House,Kalpeni. 
/ 

C N ilabusabi, aged 50 yeais, D/o Attakoya, 
he3iyannallal House, Kalpeni 

- 	 1-Ia/needabi,aged 41 yeats, Dbo Rarnalan, 
4 ç 	

/ 



Pakkath house, Kalpeni. 

A.T. Sheernai, 42 years, D/o. Hamzakoya, 
Athanam Thttain House, Kalpeni. 

A.K. MuthubL aged 53 ya1s, DIo. Cheriyakoya, 
Alikakkada House, Kalpeni. 

K.K. 1-labusabi, aged 42years, D/o. Sayed Mohammed Koya, 
Kandamkalam 1-louse, Kalpeni. 

Bambathi, aged 43 years, DIo. Ahammed P., 
Chadachiyoda Hoe, Kalpeni. 

Abdul Saleem M., aged 34 years, Sb. Mohammed A.K., 
Manjiyanam House,Kalpeni. 

Naseema M.P., aged 33 years, DIo. Mohammed K.P., 
Mayamkakkapura i-louse, Kalpeni. 

12, 	Hurnairath P., aged 42 years, D/o. Sayed, 
Poodiyath House, Kalpetii. 

C.O. l3alkees, aged 53 years, DIo. YussafK.V., 
Chadachiyoda House, Kalpeni. 

B. Abdurahiman, aged 49 years, Sb. Muhmed M., 
Beerandhoda House, Kalpeni. 

K.C. Abdul Laffar,aged 38 years, Sb. Aboobacker, 
Kuttiyachada House, Kalpeni. 

M. Anwar,agéd 37 years, Sb. M.P. Khader; 
Maral House Kalpeni. 

M.P. 1-lajira, aged 36 years, DIo. K.P. Mohammed, 
MayamkakkpUra House, Kalpeni. 

C.G. Naseenia Beegum, aged 36 years, Dbo. 1-Iamzakoya M.K., 
Cheriyacharnafl Gath House, Kalpeni. 

K.K. Attakoya, aged 59 years, Sb. Ahamed Kunji Koya, 
Kandamkalam House, Kalpeni. 

Thangakoya, aged 33 years, Sb. Chariyakoya E., 
Ims I louse, Kavaratti 

.-, '. 
t 	 - 	 . 

o 	 Htissain Alt, aged 35 years, Sb. Nallakoya, 
C1ettipura House Kavaratti. 

1t 	 / 



22 	Jalfei, aged 3 years, S/o. Hasan T P, 
Kaladi House, KavaraUi 

Basheer, aged 36 years, Sb. Mohammed P., 
Kunninamel House, Kavaratti. 

Amina, aged 42 years, Dbo. Aboobacker, 
Thekiapura 1-louse, Kavaratti. 

Kadisha, aged 55 years, Dbo. Aboobacker, 
Kunninamel HOuse, Kavaratti. 

Rahrnath, aged 38 years, D/o. Mohammed P.V., 
Alachaoppada Hou.se, Kavaratti. 

Raziyabi, aged 33 years, DIo. Au, 
Kunnumpuram 1-louse, Kavaratti. 

Shamshadbeeguin, aged 31 years, Dbo. Kuttiyammed, 
Kunnam l-Ius, Kavaatti. 

Jameela, aged 37 years, Dbo. Kunhikoya, 
Fath i ma MaziI , K.avaratti. 

Lilar, aged 28 years, Sb. Ahamed A.P., 
Kadapurathaillaiti, Kavaratti. 

Noorul Ameen, aed 33 years, Sb. Sayed Buhaii, 
Palalam !-lous, Ka.varatti. 

32, 	A.bdul Rasheed., aged 23 years, Sb. Ha.sainar, 
UmbiyapuraHduse, Kavaratti. 

Hussain B., aged 43 years, Sb. Kunhi Kunhi P., 
Biranthoda Housé Kavaratti. 

MohammedaliT.P., aged 35 years 
Sb. Aboobaker K.K., Thekkilapura House, Kavaratti. 

Sajid Khan, aged 39 years, Sb. Sayed Koya, 
Edanilam I-IOthse, Kavaratti. 

C., aged 33 years, Sb. Ali K.P., 
House, Kava.ratti. 

of 
N 

?- 

. 

D1rmedRafi,ag:ed 37 years, Sb. Hamzath 1-laji A.P., 
1Iou, Kavaratti. 



H 
Mohammed $haffee P.A., aged 35 years, Sb. Kuji Seedi Koya, 
Puthiya Alikom, Amini. 

Abdul Raheem, aged 34 years, Sb. Abdu Rahiman, 
Aynepura 1-loUse, Kavaratti. 

Mushin, aged 39 years, Sb. Nallakoya, 
Kuttithayapur House, Kavaratti. 

Akbar T. P., aged 33 years, Sb. Kidave K., 
Tharaminakeura House, Kavaratti. 

Faizel Hussain, aged 37 years, Sb. Shahul Hameed, 
Palarnkakkada I-louse, Kavaratti. 

43, Najumudeen P., aged 36 years, Sb. Shamsul Noor, 
Pallicaham House, Kavaratti. 

Shihab, aged 35 years, Sb. Kunhirnoideen, Mullapura House, 
Kavaratti. 

Aman, aged 37 years, Sb. Aboobacker, Kaladi House, 
Kavaratti. 

Raheem A., aged 30 years, Sb. Khader, Agarn House, 

Kavaratti. 

Firozkhan, aged 27 years, Sb. Sayed Poo, 
Ullikanapur House, Kavaratti. 

	

48, 	Abdul Hashirn M.I., aged 33 years, Sb. Attakoya, 
N4ukriya 111am House, Kavaratti. 

Kadisha, aged 44 years, D/o. Ukkas, 
Urnbiapura House, Kavaratti. 

C.P. Abdul Raza.k, aged 42 years, Sb. Mohammed, 
Chamayathaira House, Kavaratti. 

K. Abdul Rasheedu, aged 42 years, S/o. 1-larnzath, 
KunhibiyodaHousé, Kavaratti. 

C.P. Raheem, aged 31 years, Sb. I-Iameed 
0 7Ghandipura 1-louse, Kavaratti. 

*( 	 1-labeeb Rahman, aged 43 years, Sb. Khalid, 
ii 'thiruvathapura 1-louse, Kavaratti. 
JF 601 
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Moominath, aged 37 years, DIo. Kidav, 
Neliyarnpura House, Kavaratti. 

Halima, aged.35 years, DIo. Koyamma, 
Tha1eekeputaftIouse, Kavaratti. 

Sayed AbduH.aheern, aged 46 years, Sb. Haji Sayed Shaikoya, 
Urnmartnanoda House, Kavaratti. 

Abdul Reheem, aged 30 years, Sb. Harnzath, 
Mannayapura I-louse, Kavaratti. 

Mullabi U.P., aged 38 years, D/o. Hamzath, 
Ulikanapura House, Kavaratti. 

Sayed Abdul Jale1, aged 39, Sb. Aboobacker, 
Pi.ithiya Kunnamkalam, Kavaratti. 

Muhsin, aged 38 yeats, Sb. Koyarntna, 
Kunnumpura 1-1oiise, Kavaratti. 

Seethi Koya, .ged 39 years, Sb. Cheriyakoya, 
Edanilarn l-IousC, Kavaratti. 

Mariyomna.hi, aged 36 years, DIo. Mohammed, 
Kattikulam House, Kavaratti. 

Mohammed Shafi, aged 33 years, Sb. Ahammed 1-laji, 
Pakichipura House, Kavaratti. 

Mubcña, aged 23 years, Dbo. Sayed Poo, 
Neliypu 3 Hous, Kavaratti. 

Sa1ma,.ged 22 yeats, Dbo. Cheriyakoya, 
Vadald;1.a pura HousC Kavaratti. 

Muhammed,aged 32 years, Sb. Attakoya, 
Vadkilapura, .Kavaratti. 

Sairahanu P.E., aged 31 years, D/o. Sayed Shaik Koya, 
Madal I-louse, Athirii. 

7 - 

/ 	 68 	Mohammed Ali P M , aged 27 years, S/o. Hamza, 
Puthiya Manzil, Arnini 

6 	heiiyakoya, aged 41 yeais, Sb Abdul Khader, 
I 	/Pandaram I louse, Amini 
/ / 	

. .. 
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Cheriyakoya ;M.C., aged 32 years, S/o. Hameed, 
Melachetaa House,Kadrnath 

ShafeeV.P., aged 39 years, Sb. Ismail, 
Vadakki lapura 1-louse, Kadmath. 

72, 	Fazeerali N.M., aged 25 years, Sb. Kahalid, 
Noor Mahal, Kadmath. 

Shahul Harneed, aged 21 years, Sb. Ibrahim, 
Melachetta I-louse, Kadmath. 

Najmudeen P.N., aged 28 years, 
Sb. Cheriyakoya, Puthiyathanoda House, Kadmath. 

Mohammed Iqubal, aged 46 years, Sb. Khader, 
Attalada Hoüse,Androth. 

Muthubi A.K., aged 42 years, D/o. Muthukoya, 
Appurakkat House, Androth. 

FIajarommabi E.K., aged 40 years, DIo. Shikoya, 
Edayakkal House, Androth. 

Badarudheen Koya A.B., aged 38 years, Sb. P.S.J. Thangal, 
A1iyathammda B ithathabiyyapurarn House, Androth. 

Asmab, aged 39 years, 0/0. Koyamma A., 
Mayyampokkada 1-louse, Androth. 

Shahnaz Beegurn C.P., aged 36 years, Dbo. Nallakoya, 
Chattapokkada I-louse, Androth. 

Fathimath Suhara, aged 38 years, Dbo. Koyamma, 
Bappai.hiyoda I-louse, Androth. 

82, Nusaiba A, aged 45 yeats, Dbo. YousafM.P., 
Achammada 1-louse, Androth. 

Khaulath L., aged 38 years, DIo. Nallakoya T., 
Lavanakkal 1-louse, Androth. 

BaihaT., aged 37 years, Dbo. Pookunhikoya, 
'1 hailath 1-louse, Androth. 

iN 

hamth P.,aged 42 yeats, Dbo. Koya Kiadve, 
Fthada 1-louse, Androth. 



[.K., aged 40 years, D/o. Kunhi Koya, 
e,Androth. 

L., aged 40 years, DIo. Seethi M., 
Lavanakkal House, Androth 

88 	Sarommabi T, aged 43 years, DIo Aboobacker, 
Thachery, Hoi,.ilse, Androth. 

Mullapoo M.K., aged 39 years, DIo. Koya, 
Maidandurakdtt House, Androth. 

Hafeera L., agted 39 years, DIo. Koyamma K.P., 
Lavanakkal Hbuse, Androth. 

Aysummabi ., aged 45 years, DIo. Muthukoya K.P., 
Thachery 1-loUse, Androth. 

Habeebath A, aged 42 years, D/o. Muthukoya K.K., 
Ayinammada House, Androth.. 

Muthubi P.M., aged 42 yeas, DIo. Yakoob, 
Puthammadaip House, Androth. 

Ramlath Beeum, aged 42 years, DIo. Sherukunhi, 
Kunnel Hous, Androth. 

Harneedath NIL, aged 43 years, D/o. Siddiqu M.K., 
Makket HousL Androth. 

Saflyabi M., aged 39 years, DIo. Nallakoya M., 
Mathil House Androth. 

Rahil M., aged 39 years, DIo. Nallakoya, 
Mathil House Androth. 

Hussain P.P., aged 45 years, Sb. Aboo Sala, 
Poovinapura -Iouse, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 
Attalada House, Androth. 

Hussaii E.KJ aged 48 years, Sb. Seethikoya, 
H9use, Androth. 

.Q1yeed Mohmmd Koya L., aged 54 years, Sb. Kader P., 

:• 	'Avanakka1 Iouse, Androth. 	 - 

*J  

tf 

e. 
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1-lussain K., aged 50 years, Sb. Sayeed Bhkari T.M., 
Kunnathadakouse, Androth. 

Ismail, aged 40 years, Sb. Lava Burhikage Moosa, 
Kunnurnange I-louse, Androth. 

Subaidabi, aged 37 years, Dbo. K.K. Sayedmohammed, 
Pathada 1-louse, Androth. 

Pookunhi, aged 31 years, Sb. Saye Mohammed, 
Keechelarn 1-louse, Androth. 

M.P. Mohammed Hussain, aged 35 years, 
Sb. Kidave,MoOdarnpura House, Androth. 	 Applicants 

(By Advocate: Sri K.B. Gaiigesh) 

Versus  

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of Panchayats, Department of Panchayats, 
AdministratiOn of the Union Territory of Lakshadweep, 
Kavara.tti - 682 555. 

3 	Director, Department of Labour and Employment, 
Adthiratipn of the Union Territory of Lakshadweep, 
Kavartti - 682 555. 

4. 	[)epartment of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director - 682 555. 

1)epartment df'Agriculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director - 682 555. 

I)epaitnent of Women and Child Development, 
Adm inistration of the Union Territory of Lakshadweep, 
Kavarti, i epresented by its Director - 682 555 

Departinent of Fisheries, Administration of the Union Territory of 
I. akshddweep, Kavaratti, represented by its Director - 682 555 

.. 	. 
/ 

IN 

;1epartent of Animal Husbandry, Administration of the Union 
U 	- 	Territoiy of Lakshadweep, Kavaratti, 
* 	 rpresented by its Director-682555 

CY,/ 



. 
Lakshad.wee Khadi and Village  Industries Board, 
Kavaratti, rrèsented by its Chairman - 682 555. 

Revenue Su1Divisional Officer, Kavaratti Island —682 555. 

Sub Diyiqriäl Officer, Arnini Island - 682 554. 

AssistantEigineer, LPWD Sub Division, Andrott Island-682 553. 

Lakshá4 	District Panchayat, District Panchayat (HQ), 
Kavaratti, 

represented by its Chief Executive Officer— 682 555. 

Village (D'%ve,ep) Panchayat, Kalpeni Island, represented by its 
Executive Officer - 682 551. 

Village (D'eep) Panchayat, Kavaratti Island, represented by its 
Executive Officer - 682 555. 

Village (Dieep) Panchayat, Amini Island, 
represented by its:Ex ccu ti ve  Officer - 682 554. 

Village (Dwee'p) Panchayat, 
Kadarña Th.rand, rpresented by its 
ExecUtive Officer - 682 553. 

Y. 

18. 	Village (D*ep) Panchayat, 
Androthislknd, represented by its 
Executive Officer - 682 552. 

[By Advocate: Sri S. Radhakrishnan (R1-8 & 10-18)] 

58. OA 392/2013 

1. 	Hussain,S/oAboosala, 
Saramappada (Konchukakada) House, 
Agatj:resntly working as Cleaner, 
RGS Hpita1, Agatti 

2 	Shukoor, S/b late Kidave, 
Pakru , U'banbda I-louse, Agathi, 
Presenti 	••king as Cleaner,  
ZIGS HotäI. AattI 

\ 

* ( 
	 j 

4 3C 

e1, SAttya., 
kndiyda House, Agathi, 
sntly 'diking as Cleaner, 

Hspitl, Agatti. 

Respondents 
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Hameedath, D/o Koyassan, 
Aynepara House, Agathi, 
Presently working as Cleaner, 
RGS 1-lospital, Agatti. 

5. 	Subaida, D/. Mohaned, 
Kulalioda House, Agathi, 
Presently cvoing as Cleaner, 
RGS 1-10spital, Agatti. 

14 
	

Hajara, D/o late Hyder, 
Beepapada House, Agathi, 
Presently working as Cleaner, 
RGS 1-lospital, Agatti. 

7 

[J
[•]  

10 

12. 

7 
iS 

/ 	•::; 1 Yi -  

3 C 

Sheemabi, D/o late Shamsuddeen, 
Beepapada I-louse, Agathi, 
Presently woking as Cleaner, 
RGS I lospital, Agatti. 

Ahida, D/o Harneed, 
Makki$'achoda House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Sulaikia, D/o Moharned, 
Koylarn House, Agathi, 
Presently working as Cleaner, 
RGS I lospital, Agatti. 

Sulainá, S/a 1-larnza, 
Kaiantithiyoda I-louse, Agathi, 
PreetIy woking as Cleaner, 
RGS I-lbspital, Agatti. 

Maharndod, /o Koyassan, 
Arnpeipally Flouse, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Saifulla, S/o Abdurahirnan, 
Mariyathoda House Agathi, 
Presently working as Cleaner, 
RG I ldspital, Agattj. 

Abdiha, Sb late Harnza, 
M1th1 	House, Agath, 
Presenkwking as Dhobi, 

/ RGS I-Idpitèl, Agatti. 



- 
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Abdulkaçler, 8/o Ummer, 
House, Agathi, 

c'1l: Prsbp;1çing as Dhobi, 
RGS 1{pi 	Agatti. 

Abdulla, S/oKha1id, 
Kandavar othi 1-louse, Agathi, 
Presently 'drking as Cleaner, 
RGS Hospital, Agatti. 	 Applicants 

(By Advocate: Szi R. Ramadas) 

Versus 

L 	The Admiiator, 
Unior T'erritqry of Lakshadweep, 
Kavaialti 682555 

2 	Ihe Chaiipeison 
Villag (Ewecp) Paiichayat, 
Agitti'ls1and°:Un ion Territory of Lakshadweep 682553 

3 	hc Mcd ?al  Officer in charge, 
Com:rpunity Health Centre, Agatti Island, 
Union Feinloty of [akshadweep 682553 	 Respondents 

(By Advocate Sii S. Radhakrishnan (Rl&3)) 

59. 	OA : 393 :2O13.. 

I. 	̀11'ak, byal 	44 years, 
Sb Sirij Clireyarnrnakada House, 
Kadàniat Sid IledLabourer, 
Office of th& Assistant Engineer Electrical, 
Eectrical S'.ib Division,, Kadamat. 

K.P. .Jalal iddeen, aged 41 years, 
S/o l-lam eedMadkinachetta, Kattipura House, 
Skillc lbdtlrer, 
Ocëc 	Assistant Engineer Electrical, 
EléctHcl ib Division, Kadamat. 

K.P:iavJs, aged 31 years, Sb late Nallakoya 
Kunhipaidaflouse Kadarnat, Skilled Labourei, 
Of'flcc btI 	Assistant Engineer Electrical, 
Eleciii 	Sub Division, Kadarnat. 

':rrc4B.M. AJduHa, aged 42 years, So Hameed Melachetta, 

\ 

.'. 	.7/ 
- 	• :- 	i A 	.. 

S 



Biiivdmuad House, Kadamat, Skilled Labourer, 
Offlc dfthc Assistant Engineer Electrical, 
Elecria1 Sub Division, Kadarnat. 

5. 	1K.P. 1unhikôa, aged 41 years, Sb. late Hassainar, 
lKee1•cherry House, Kadamat, Skilled Labourer, 
o ffce of the. Assistant Engineer, Electrical, 
Electrical Sub Division, Kadarnat. 	. 	 Applicants 

(By Advocät Si:i, R. Sreeraj) 

. The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Directorbf Panchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti 682 555. 

The Chief Executive Officer, District Pan'chayat, 
Kadamat-682 556. 

The Aistant'Engineer, Electrical, 
ElecvicaI Sub Division, Kadamat-682 556. 

The Lirpron, 
Villige Dweep Panchayat, Kadarnat-682 556 

(By Advocáte Sri '$ Radhakrishnan(R 1-4)) 

60. OA 394/2013 

1. 	UP. J.mai$/Q  C.O. Koyamma, aged 39 years 
WOI king as Skilled Labouier, 
Animal Husbandiy Unit 
Union J'urjiy of Lakshadweep, Kalpeni-682 557 
and i'dsidInt Umprampappada House, 
Kd1eni Jslaud-682 557. 

2 	1 p M14huk6ya, 5/0 late M K Harnzakoya, aged 43 years 
wot king as Skilled Labourer, 
Anin: rffusandry Unit, 
UriTrritOry of Lakshadweep, Kalpeni-682 557 
aridrLding at Thit.hiyapada House, 
Kalpeni Islarid-682 557. 

M. Hder, S/6 late M.K. Yousef, aged 43 years 
woiking as Casual 1 abouiet 

J2V 	 :' 

U? 
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Animal Hus6hhdry Unit, 
Union TerritOry of Lakshadweep., Kalpeni682 557. 
and residing Manchiyanam House, 
Kalpeni Islarid-682 557. 	 . 

K.O Moarned 1biuJaffer, Sb K.P. Saed, aged 44 
years, yki4g as Casual Labourer, 
Aniialusahdry Unit, 
Unih iritr' of Lakshadweep, Kalpeni-682 557 
anc re.siding,,a,ti Kakatchiyoda House, 
Kalpeni Iland-682 557. 

M.K. Naseei S/a P.Cheriyakoya, aged 33 years 
working as Cual Labourer, 
Anithal l-1usandry Unit, 
UniQn Texritbi:y: of Laiçshadweep, Kalpeni-682 557 
and resfti.ingjtMah1ikakkada House, 
Ka.lpe.ni  IslajicL682557... ...... 

M. Kalam, So•M.C. Muthukoya, aged 34 years 
woiking as Casual Labourer, 
Anih-iai..Hus.ndry, Unit. 
UnbTeiroiy of Lakshadweep, Kalpeni-682 557 
an ?iding.t Maral House, 
Kalpeni Islad-682 557 

	

7 	K K Moharpned Rafeeque, S/a V K Kojankoya, aged 45 
yeais, woçking as Casual Labourer, 

Animal .l-uai'idry Unit, 
Union Teri.ry. of Lakshadweep, Kalpeni-682 557 
an residrng at Kandamkalam House, 
Kalpem lsl4d-682 557 

	

8 	M. 	 S/a late M C Ahrnedkunji, aged 47 yeais 
woiktnasual.Labourer, 	: 

, 

Anixha Husbandiy Unit 
Union eriiLtoiy of Lakshadweep, Ka!peni-682 557 
and tsi4nt Maral House, Karpeni Island-682 557 

	

9. 	K., Q.. Abdul Salam, S/o P. Assainar, aged 39 years 
wot king as 	Labourei, 
Animal Fluslaidry Unit, 
UiOn Teh'iltôrS' of Lakshadweep, Kalpeni-682 557 

---------------- 
rr -  ano restaing a1 1aKawniyoua i-louse, 

	

/'IS 	'alpeni 
 

aiid-682 557. 
/ 	/ 	.. 	 .. 	.. 

/ 	\ 	fvIUith'ifa, S/a late Sayedmuhammedkoya,' 

( 	/ 	)ad47 reis, woiking as Casual Labouier, 
\ Unit, 

I 

. 
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Th Adiinisrator, 
Unibn 1 iritry of Lakshadweep, 
Ka\ärti-6855 

The DirectorofPanchayat, 
DepartiThnt fPanchayat, 
AdministratiOn of Union Territory of Lakshadweep, 

- 	 Kavaratti-682555 

The. Chie[ Executive Officer, District Panchayat, 
Kavaratti-62555. 	 Respondents 

(By Advocai.c: Sri S. Radhakrishnan) 

62. OA 40012013 

1 	p.p..:Siiaj, agc 44 years, S/o. M. Subair, 
Puthiy.a: Panlaram I-louse, Agatti Island, 
UniQn :eiri ry of Lakshadweep. 

Nouhic liged.32 years, S/o U. Sabjan, 
Keela Saiàmia Pada House, Agatti Island, 
UniOn T:crrity of Lakshadweep; 

Mi. Aidul.Naser, aged 28 years, S/o M. Abdul Rahiman, 

MeiaJlIom .I:louse, Agatti Island, 
Unjon lerritory of Lakshadweep. 

T,Khai.id:'aged 30 years, S/o Kidave, 

Me1aF11ani1oUse, Agatti Island, 
Union lciiitoiy ofLakshadweep 

,K:C:Aid.ulhukoo, aged 38 years,S/o Kasmi, 
Kariyamac.ett 1-louse, Agatti Island, 
UniOn 'ierritry of Lakshadweep. 

6. 	M.P. NiiOddin,.ged 27 years, , S/o M. Abusala, 

Melapui a I-Iouc, Agatti Island, 
Union. 1piir of Lakshadweep. 	 Applicants 

(By j\dvoatc ri N Anilkumai) 

Veisus 

rthj 	heAdminisUatoi, 
* S 7 .niriitoiyo1 Lakshadweep, 

	

*t 	. 

VXZ  BC>'  

	

. 	 r 

~te hal.rpe'rs9n, 
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/-\voohkhan, S/o Kunhikoya, aged 37 years, 
Kecrti Mahal House, Kadarnat, 

1pei. t?istrict  Panchayat, Kadamat. 

4'. 

kte: Sri R. Sreeraj) 

Versus 

1• 

Union Territory of Lakshadweep, Kalpeni-682 557 
and residing at Pokkarappada I-louse, 
Kalpeni Island-682 557. 

(By Advoae: Sri ':Unnikrishnan) 

Versus 

The Administrator, 
Union 'I erritory of Lakshadweep, 
Kavaratti.-682555 

2. 	The Director of Panchayat, 
Department of Panchayat, 
Union TerritOry of Lakshadweep, 
Kavaratt.i,-682555 

3 	1 he Chief Executive Officer, District Panchayat, 
Union 1 eiritory of Lakshadweep, 
Kavaratti-5255 

The Vetcriny Assistant Surgeon, 
Village Dweep.  Panchayat, 
Kalpeni-682 557 

(By Advocate: Sri S. Radhakrishnan) 

61. OA 395/2013 

Sainul Abid, S/o Yusuf, aged 40 years, 
Cheriyaiia1la1a 1-louse, Kadamat, 
Helfrr D.irkc°t  Panchayat, Kadarnat. 

Abdul Shukdor, Sb Sayed Au, aged 41 years, 
Ukkayachett. 1-Iouse Kadamat, 
Bus Driver, District Panchayat, Kadamat. 

M. Khalid, S/0 Nadeer, aged 43 years, 
Mad ura kam House, Kadamat, 
1-lelper, Di strict Panchayat, Kadamat. 

S 

App! icants 

Respondents 

TFf 

0MNISt, 
/ 

1  

Applicants 



Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep 682553 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep-682$ 1 

The Director of Panchayat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshadweep-68255 1. 

The Chief Executive Officer/Special Officer, 
Village (Dweep) Pnch.yat, 

Territory of Lakshadweep-682553. Agatti Island, Union  

The Deputy Collector/ASO, 
Agatti Island, Union Territory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhakrishnan) 

63. OA 404/201 

Nadirsha NP., S/o Nallakoya P.V., 
aged 31 years, Nenampappada (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology- Kalpeni Dweep. 

Affefudheen A.K., 
S/o Cherikoya K, aged 30 years, 
Akkara (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Lab.ourer in the 
Department of Science & Technology- 
Kalpeni Dweep. 	 Applicants 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms, Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of Lkshadweep, Kalpeni. 

The Chairperson, /7 > _ i,i ll age  (Dwecp) Panchayat, Kalpeni 

f ( 	 The Director of Panchayat, 	 - . 
trnent of Panchayath, Kavai atti-6825 55 

• 	 ..,. 
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S 
4. 	The Director, 

I)epartment of Science & Technology 
Kalpeni. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R1,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Animal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 	 Applicant 

(By Advocate: Sri P.V. Möhanan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti .-6825 55 

Director of Panchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-6825 55. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal HusbandryUnit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Rl-3)) 

65. 0A413/2013 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. of Lakshadweep, Working as 
Hemeopathic Attender in Homeopathic Unit 

nn wcep. 	 Applicant 
1 - 

Mr. Grashious Kuriakose, Sr.) 

A)

vtJe Ms Daisy I Daniel) 

/ 	
Versus 

LC / 



 The Administrator, 
Union Territory of Lakshadweep; 
Kavaratti-682555. 

 The Chairperson, 
Village (I)weep) Panchayat, Kiltan. 

 I)irector of Panchayat, 
Department of Panchayath, Kavaratti-682555. 

 Mission Director, 
National Rural Health Mission, Kavaratti-682555 

 Medical Officer in Charge, 
Primary Health Centre, Kiltan Island. 

(By Advocate: Sri S. Radhakrishnan (Ri, 3 to 5)) 

66. 0A423/2013 

i. Abdul Kareem C., aged 42 years, S/o Subair P.P., 
Chonam House, Agatti. 

 Ubaid V.,aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

 Mohammed M., aged 40 years, S/oBasha A.P., 
Moothammada House, Agatti. 

 Hafsath M., aged 46 years, Dbo Ummer, 
Moothammada House, Agatti. 

 Maviya U., aged 48, years, S/o Ahamed, 
Uriyoda I-louse, Agatti. 

 Umilla T.P., aged 54 years, D/o Khader, 
Thekkilappura House, Agatti. 

Ummer C.K., aged 54 years, S/o AlitI 
Chekkakkal House, Agatti. 

t.P\obacker P.K., aged 31 years, Sb Koyassan, 
,ukotta I-louse, Agatti. 

)

ca 
ohmmed T.P., aged 39 years, S/o Hamza, 

House, Agatti. 

Respondents 

I 



S3 

1 0. 	Saromma M., aged 39 years, D/o l-Iamza, 
Mariyathoda I-louse, Agatti. 

Ashraf AK., aged 42 years, S/o Ahamed M., 
Achan Kuttiyoda I-louse, Agatti. 

Abdul Razzak R., aged 33 years, S/o I-Iamza U., 
Roul lammada I-!oue, Agatti. 

ShalThbi PP., aged 36 years, D/o Hamza K., 
Puthiyapura I-louse, Agatti. 

(By Advpcate: Mr. K.B. Garigesh) 

Applicants 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555, 

Director of Panchayats, 
Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Director of Education, 
Directorate of Education, 
Administration of the Union Territory of Lakshadweep, 
Kay a ra tt i -682555. 

4. 	Village (Dweep) Panchayat, 
Agatti Island represented by 
its Executive Officer-682554. 

(By Advocate: Sri S. Radhakrishnan) 

67. 	()A 4441/2013 

Aboosalih, S/oRasheed Koya,. 
Padalapura, Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

By Advocate: Sri Shabu Sreedharan) 

Versus 

1. 	Union Territory of Lakshadweep represented 
by the Administrator, 
Kavarattlisland. Pin- 682555. 

,/i'' OMlNISt,. 

-J 

Respondents 

App Ii cant 
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The Director of Panchayat, 
Union Territory of Lakshadweep, 
Kavaratti Island. Pin- 682555. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltin Jsland. 
Union Territory of Lakshadweep, Pin-682558. 

The Executive Of1er, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union 'i'erritory of Lakshadweep,Pin-682558: 

The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
Union 'lerritory of Lakshadweep 
Pin-682558. 	. 	. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Ri, 2, 4& 5)) 

68. 	OA 453/2013. 

Flameed 1K,., S/o Abdul Rahman, aged 36 years, 
IKeelazillarn I-I) Kiltan Island. 
Union Territory of Lakshadweep. 
Working as Casual labourer in 

'Lakshadweep Building Development Board, Kiltan. 

2 
	

Saleem 1K., S/o Badar 1K, aged 28 years, 
Kuttukum (1-1) Kiltan Island, 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshà,dweep Building Development Board, Kiltan. 

If 
	l-hsminoor, S/o Mohammed, aged 38 years, 

Pakkiyoda (H) Kiltan Island., 
Un ion Territory of Lakshadweep. 
Working as Casual labourer in 
.Lakshadweep Building Development Board, IKiltan. 

4 
	

Ponkutti, S/o Pookoya, aged 48 years, 
Surambiyoda (H) Kiltan Island, 
Union Territory of Lakshadweep. 
Worki40 as Casual Labourer n 
Lakshadweep Building [)evlopment Board, 
1K i han 

.\1 	. .. 	•. . 

.. . 

- 	/ 

\ 	/ 

Applicants 



S 
(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy 1 Daniel) 

Versus 

The Administrator, 
Union Territory of Lakshadweep. 

The Chairperson, 
Vii age (Dweep) Panchayat, Ki itan. 

Secretary, 
Lakshadweep Building Development Board, 
Kavaratti. 

Director ol'Panchayat 
Departmeit of Panchayat, Kavaratti. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan (Ri, 3 to 4)) 

69. 	O.A Nk). 488/2013 

Saimath 
D/o. Sayed Koya 
Madapaily I-louse 
Chetlat island. 	 Applicant 

(By Advocate Mr. K.B. Gangesh) 

Versus 

I. 	The Athinistrator, 
Admintration of the Union Territory 
of LakThadweep, Kavaratti - 682 555. 

The Director (Services) 
Administration ófthe Union Territory 
of Lakhadweep (secretariat), 
Kavaratti - 682 555, 

Department of Science and Technology 
Union Territory of Lakhadweep, 
Kavariihi 682 555. 
Represented by its Director. 

(By Advocäi ML S. Radhakrishnan) 

70. -OA 492/2013 

	

-( 	.. 
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Respondents 



I 
K. Bushra Bepgum, W/o Hakeern, 
Aged 27 yeaI, Casual Labour, 
Office of the Veterinary Assistant Surgeon, 
Animal I-Iusb.andry Unit, Amini. 
Lakshadweep-682 552. 	 Applicant 

(By Advocate: Sri V.B. I-Iaiinarayan) 

Versus 

Union of India rep. By 
the Administrator, 
Union Territory of Lakshadweep, 
Kavaratti Island, Pin- 682555. 

The Diiector of Panchayat, 
DeparUpent of Parichayat, 
Union Territory of Lakshadweep, 
Kavai'atti Island- Pin- 682555. 

The Veterinary Assistant Surgeon, 
Animal Husbandry Unit, Amini. 
Union Territory of Lakshadweep-682 552. 

4, 	The Chairperson, 
Village (Dweep) Pan.chayat, 
Amini, Lakshadweep -682552. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI-3)) 

71. QA 499/2013 

Rahrnath Beegum Keelakunnil<karn, 
W/o. Mohammed BK, 
Data Entry Operator (MGNREGA), 
Sub-Divisional Office, 
Kadamat island, 
Union Territory of Lakshadweep. 
Residing at KeelakunnikkaiTl House, 

Kadamat Island 
Union Territory of Lakshadweep, PIN —682 556. 

2 
	Mohammed Shafi Qraishi Malika, 

S/o. M. Sayedali, 

i1 9,ataE'ntry Operator (MGNREGA) 
m1 C (I)weep) Panchayat Office (MGNREGA) 

, 

	

	
\4{mat.h Island, Union 'lerritory of Lakshadweep, 

? 

.

r 

 :si1ng at Malika House, 
* 	 Iamat Island, 

..• 	i 
\\i N::L/ 
\ 1& 

* 
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(02. 

Union Territory of Lakshadweep, PIN — 682 556 	Applicants 

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
(Depaitment of Rural Development) 
Kay arat Iii 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

The Programme Officer, 
National Rui'al Employment Guarantee Act, 
Office of the Programme Officer, 
National Rural Employment Guarantee Act, 
Kadamat, Union Territory 
of Lakshad'eep. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

72. 	OA 507/2003 

MuthuKoya K 
CasualLabour, Street Light Maintenance 
Villag Dweep Panchayath, Ainini Island 
Union Territory of Lakshadweep 
Permanent address Kunninamel I-louse 
A mini Island, Union Territory of Lakshadweep 
Pin - 682 552 	 Applicant 

(By Advocate: Mr.TCG Swarny) 

\/ersus 

The Adthinisti ator 
Union 	ritory of Itakshadweep 
Lakshayeep Administration 
Kavaratt.— 682 555 

The Executive Engineer 
(Departrnent.of Electricity) 

7 	 \Admlnistlatlon of the Union Territory of Lakshadweep 
Kavautti-68255 

UI 
r 	

) 	 " 

c" \ 	3! 	1he Seci'etai'y (Panchayats) 
Diietoi ate of Panchayats) 
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Administration of the Union Territory of Lakshadweep 

Kavaratti - 682 555 

4. 	The Chairperson 
Village Dweep Panchayat 
Amini Island, 
Union Territory of' Lakshadweep - 682 552 

5, 	The Assistant Engineer (Elç) 
Electrical Sub Division 
Union Territory of'Lakshadweep 
Amini Island - 682 552 
The Director 
(Directorate of Panhayats) 
Administration of the Union Territory of Lakshadweep 
Kavaratti 682 555 	 Respondents 

(By Advocai.e: Mr.S.Radhakrishnan (RI -3,5&6) 

73. 	O.A No. 509/2013 

I. 	Nvlaleeha Beegum K.C. 
D/o. Indeen Kandilath 
Kaval Chetta House, Androth. 

Shahida Beegum K. 
D/o. iIamzakoya 
Kandlath I-louse, Androth. 

Subaida M. 
D/o. Kidave U.K 
Makket I-louse, Androth. 

AyshaBccgurn P.V.K 
D/o. YaRoob P.1<. 
Puthiy,FentamveIi Kad 
Androthl. 

Rahmath l3eegurn K. 
D/o. l-lamzakoya P.P 1, 
Kunhali I-louse, Androth. 

	

. 	Thahira U. 
Seethi Na! la1 

I-louse 

o 	 ) 

1,.Su'aida A. 
S aycd Mohammed M.  

M 	/ 	. 

1 



Aliyathara 1-louse, Androth. 

Fathirnathu Suhurabi P.V.K 
DIo. t4ajeed P.V.K 
Pentarn1.eli Kad, Androth. 

Siyad Khan L. 
Sb. Kunhikoya A. (Late) 
Kandilath I-louse, Androth. 

10, 	RaisaK. 
DI. Badarudheen Melechetta Mechery 
Kadiyamrnada 1-louse, Androth. 

11 . 	1-laseena Beegum C.P.1 
D/o. Abdulla M.P 
Chemmachery Puthiya 111am House 
Androth. 

12 	Habsabi P.IJ.P 
DIo. Fâkarukdheen K. Cheriyadarn 
Ummathabiyapura House, Androth. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Adm initration of the Union Territory 
of Lakiadweep, Kavarathi —682 555. 

2 	Diiectcate of Industiies 
Union èrritoiy of Lakshadweep 
Kavarthi, represented by the 
Direotorbf Industries - 682 555. 

3. 	Coir Supervisor 
Coir Production Centre, Androth 682 557. 	Respondents 

(By Advocate: Mr. S. Radhakrishnan) 

7. OA 510/2013 

1-1aseeia- 	1-laseenabi Therakkal 
The akkl I-louse, Kadamath 

/ 	 ti \5tci ly Opeiator 

* I' 	\-1 i 1age Dweep Panchayath, Kadamath 	 Applicant 

roll 

01 

Mr.R.Sreeraj) 



. 	
i.5 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Director of Panchayath 
Department of Panchayath 
Administration of Union Territorb' of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kadamat -- 682 556 

The Chairperson 
Village (Dweep) Panchayath 
Kadamat - 682 556 

The District Programme Coordinator 
MGNREGA, Kavaratti - 682 555 

The Sub Divisional Officer and 
Programme Officer MGNREGA 

Kadamat - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R-3,5&6) 

75. 	()A 557/2013 

K.V.Naseer 
Kodavalappu I-louse, Kiltan 
Cook, Government Senior Secondary School 
Kiltan 

K.P.Dawood 
Kilappura 1-louse, Kiltan 
Peon, Government Senior Secondary School Applicants 
Kiltan 	 Applicants 

(l3 y Advocate: Mr.R.Sreeraj) 

Versus 

I 	1he Administiatoi 
" Uion Teuitoiy oil akshadweep 

Kavaiuti —682 555 

2 	1 he Diicctoi of Panehayath 
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S 
Department of Panchayath 
Administration of Union Teritory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kiltan - 682 558 	1 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan —682 558 

5, 	The Principal 
Government Senior Secondary School 
Kiltan -. 682 558 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R1-3 & 5) 

76. OA 566/2013 

SafiyathS 
Cook, Government High School 
K adarnath 
Residing at Pallarn, Kadamath Island 
Un ion Tern tory of Lakshadweep 

P.P.Isrnail 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Island 

M.P.Attakoya 
Cook, Government J.B.School 
K ad amath 
Residing at Kailiyarnmakada 
Kadamath Island 

K.K.Khalid 
Cook, Government J.B.School 
Kadarnath 
Residing at Biriyommada 
Kadamath Island 

/T '5JArnanulla 

- 	oOk,Govetnment J B School 
K'ádniath 

drg at Kunnumpura 
Kdanath Island 



Ummer P.P.I 
Cook, Government J.B.School 
Kadamath 
Residing at Alikothapura 
Kadamath Island 

Hidayathulla P 
Cook, Government J.B.Sc00.1 
Kadamath 
Residing at Kadarnath Isláiid 

Muhammed Shafi P.P 
Cook, Government S.B.ScHool 
Kadamath 
Residing at Kadamath Island 

Pookunhikoya PP 
Watchman I Helper 
GovernmentJawaharlal Nhru Senior Secondary School 
Kadamath 
Residing at Puthiyapura 
Kadamath Island 

Abdullakoya B.M 
Watch and Ward 
Government J.B.School, Kadamath 
Residing at Biriyomrnada 
Kadarnath Island 

JaferP 	 H 

Driver, Jawaharlal Nehru Senior Secondary .School 
Kadamath 
Residing at Pupathada 
Kadamath Island 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

Applicants 

1. 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

/,çN is4 
'S 

*:: iif 	s r  
* 	k'' 

, 

,r  

jrector of Panchayath 	U 

i'artment of Panchayath 
rinistration of Union Territory of Lakshadweep 

avratti - 682 555 

Head Master 

J  



Government J B School 
Kadamath - 682 556 

The Principal 
Jawaharlal Nehru Senior Secondary School 
Kadamath - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnafl) 

77. 0A567/2013 

Habeebuila P.M 
Puthiya Malika House, Kadarnath 
Driver, Government Jawaharlal Nehru 
Senior Secondary School 
Kadamath Island 	. 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Principal 
Government Jawaharlal Nehru Senior Secondary School 
IK.adamath Island 682 556 	. 	 Respondents 

(By Advocate: Mr. S .Radhakrishnan) 

78. OA 580/2013 

I. 	Yacoob 
Kathathe Chetta I-louse, Kadmat. 

2. 	Vahida 
Mariki lam House, Kavaratti 

• 

usa 
\ 4lhapada, Kavatatti 

.. - 4J f' a.c 0 b 
I 	/ Kaladi 1-louse, Kavaratti. 

•.._...., 	
'Tr. 	' 



	

t. 	

O3 

Muhammed Salih 
Aynepura 1-louse, Kavaratti, 

Fareeda Beegarn 
Molokepura House, Kavaratti. 

Saleem 
Pallicham I-louse, Kavaratti. 

Bamban 
Nambicharn House, Kavaratti. 

Sayecl Abdullakoya 
Chend ipura House, Kavaratti. 

.Nafeesathbi.. 
Poodiyam I-louse, Kavaratti. 

Jamaliyath 
Thirinipura House, Kavlratti. 

Fazeela Beegurn 
Kannipura House, Kavaratti. 

Ummer 
Thirin ikad House, Kavar.tti. 

Firozkan 
Athnachamrnada 1-1ouseKavaratti, 

Jaffer 
Marikilam 1-louse, Kavaratti. 

Amanulla, 
Mela 111am House, Kavratti. 

Sirajudheen 
Molokepura 1-louse, Kavratti. 

Hiyasudheen 
Chamayathapura 1-louse, Kavaratti. 

Fathahudeen 
\Kadapu - athaba House, Kavaratti 

f 	•: 	20k. 	IVluneer 
• . :;' 	) 	ikuttipapepura House, Kvaratti. 



.l.io 

AshilK 
Puthiya Alikorn F-louse, Kavaratti 

Muhammed Musthafa, 
Achadapurakatt House, Ahdrott 

Mujeeb Rahrnan T,P, 
Thaleka Pura, Kavaratti. 

Jarnhar Hussain 
Beeranthoda House, Kavratti. 

Muhsin 
Beeianthoda 1-louse, Kavaratti. 

Rauf 
Chettipura I-louse, Kavarafli. 

1-lazarath 
Chungam 1-louse, Kavaratti 

	

28, 	Khalid 
Thottathapura 1-louse, Kavaratti 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The i-\dministrator 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Agriculture 
Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

fl;.Pirector of Animal Husbandiy 
lS çai.t i. en t of Animal Husbandry 

kdNiintsti ation of Union l erritory of Lakshadweep 
*(1J 	 \ O~N/ 	- 682 555 

i 

- 

 

'Nge (Dweep) Panchayath Kavaratti Island 
by its Executive Officer, 

\-IlM BE' 



• 	ill 

Pin-682554 

(By Advocate: Mr.S.Radhakrishnn) 

79. OA 582/2013 

Rasheed Koya 
Multi Task Employee 
Public Library, Kilthan 
Residing at Kilthan 

Smt.Sulfabeeguni 
Cook, G.l-tS Kadmat 
Residing at Melachetta -1aijumakudi 
Kadamath Island 

(By Advocate: Mr.P,V.Mohanân) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchaytli 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Library and Information Assistant 
Office of Library and Information Assistant 
Public Library, Kilthan Island 682 557 

(By Advocate: Mr.S.Radhakrishnan) 

80. OA 601/2013 

Rasheed Koya S.V., Sb. Abdulla Koya P.S., 
Shaiknaveed (H), Kiltan Island P0., 
Union Territory of Lakshadweep, pin -682 555. 

(By Advocate: Mr. Shabu Sreedharan) 

Respondents 

Apjlicants 

Respondents 

Applicant 

Versus 
/7 7~~T 1. 

( 	 Territory of Lakshadweep, represented by the 

#i 

 
~3JA'Alstrator, Kavaratti Island, Pin - 682 555. 

Uj I 
) 	

rector of Pancha'ath, Union Territory of Lakshadweep, 



Kaaatti Island, Pin - 682555. 

3, 	The Chairperson, Vii iag (D.weep) Panchayath, 
Kiltan Island, Union Triitoiy of Lakshadweep, 
Pin - 682 558. 

The Executive Officer, V.iage (Dweep) Panchayath, 
Kiltan isia:nd, Union Teitory ofLakshadweep, Pin - 682 558. 

The Library and Information Assistant, Public Library, 
Kiltan I siaiid, Union TerIi.tory  of Lakshadweep, 
Pin - 682 558. . 	 Respondents 

[By Advocate: Sri S. Radhaki:ishnan (RI, 2,4 & 5)] 

81. 0A634/2013 

Maiikdeenar, aged 21 yeas, Sb. 1-Iarnzath, 
Sara Manzil I-louse, Agatti. 

(By Advocate: Sri K.B. Gangesh): 

Versus 

The Administrator, 
Administration of the UniOn. Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayats, 
Department of Panchayas, 
Adi'n in istration of UnionTeritory of Lakshadweep, 
Kavaratti - 682 555. 

Department of Educatioii, Administration of the 
Union Territory of Lakshadweep, Kavaratti, 
represented by its Director-682 555. 

Village (Dweep) Panchayat, 
Agatti Island, represented by its Executive Officer, 
682 554. 

(By Advocate: Sri S. Radhainan) 

Applicant 

Respondents 

1 

	

) 

( 	
J• 

	

c\ 	 7 

'•-'--.-.. 

\thahudheen K..P., aged .40 years, Sb. Sayed Muhammed Koya, 
ekttarnpalli House, Agatti. 	.. . 

Y/unis, aged 31 years, Sbo..Abdulla, Mariyathoda House, 
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Agatti. 

K.M. Shahida, aged 40 yeaers, DIo. Kasmi, Kuttiyam 
Muk.riyoda House, Agatti. 

K.M. Amina, aged.46 years,.Q/o.. Abdul Rahrnan, 
Kuttiyam Muluiyoda HouseAgatti. 	Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

[)irector of Health Services, 
Directorate of Health Services, 
Kavaratti - 682 555. 

Medical Officer in charge s ;:. :LI 
Community Health Centre, Agatti - 682 553. 

Medica' Officer in Ch&ge, Rjy Ganá)) Spec)ity 3-3ospta, 

Agatti —682 553. 

Village (Dweep) Panchayät, Agatti Island, represented by its 
Executive Officer, 682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

83. 	OA 791/2013 	i. 

Fareeda Beegum M.I., Meppada 111am, 
Agatti Island. 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

Versus 

TheAdministrator, 
Administration of the Unidi Territory of Lakshadweep, 
Kavaratti-682 555. 

of Panchayats, 
........ 	 of Panchayats 

/dmtnistiation of Union ferritory ofLakshadweep, 
' 	Kavaalti-682 554 

-.--- ." \.: 



Project Manager, I)esiccated Coconut Powder Unit, 
	 S 

Lakshadweep Development Corporation Ltd., 
Agatti, Kavaratti - 682 554. 

The Deputy Director (Admn.) Lakshadweep Development 
Corporation, Kavaratti - 682 554. 

Village (Dweep) Panchayat 
Agatti Island, represented by its Executive Officer, 
682 553. 

(By Advocate: Sri S. Radhakrishnah) 

84. OA 822/2013 

B.P. Navas, Aged 27 years, Sb. Kasmi M.P., 
Valiyapura I-louse, Kilthan Island P.Q, 
U.T. of Lakshadweep. 

(By Aclvoca1e: Sri P.V. Mohanan 

Versus 

The Administrator, 
UT of Lakshadweep, 
Ka\'aratti-682 555. 

Respondents 

Applicant 

Director of Panchayat, 
Department of Pan chayat, 
Administration of UT of Lkhadweep, 
Kavaratti - 682 555. 

The Principal, Governmert Higher.  Secondary School, 
Kilthan island - 682 556. 	 Respondents 

pc 	 . 	, 

85. OA 880/2013 

 

Muthukoya N.P 	. 
Nalakapura, Kiltan Island 
Union Territory of Lakshadè682 558 

(By Advocate: Mr. Shabu Sreedharan) 

Applicant 

Versus 

U'iiTerritory of Lakshadweep represented 
by 	Administrator 
Kaatt Island - 682 555 

 



- 
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Director of Panchayath 
Union Territory of Lakshãdweep. 
Kavaratti Island 682 5551 1  

The Senior Adminjstratj Officer 
Ed ucation (District Parchyàth) 
Union Territory of Lakshadep 
Kavarattj Island - 682 555 

The Principal 
Government Senior Secondary School 
District Panchayat, Kiltan :IsInd 
Union Territoiy of Lakshadwëep 682 558 

(By Advocate: Mr.S.Radhakrishnän); 

86. OA 898/2013 

K.C.Abdul Khader 
Kulikaraya Chetta House 
Chetlat Island 
Union Territory of Lakshadweep- 682 554 

(By Advocate: Mr.Shabu Sreedharaint) 

Versus 

Respondents 

Applicant 

Union Territory of Lakshadweep represented 
by the Administrator 
Kavarattj Island —682 555 

The Director of Panchayath 
Union Territory of Lakshadwp 
Kavaratti Island - 682 555 

The Senior Administrative Officer: 
Education (District Pancha'ath) 
Union Teri'itoiy of Lakshadwep 
Kavarattj Island - 682 555 

; 

* 	4. 	The Principal 
Government Senior Seconday:ichool 
District Panchayat, Chetlat :1sind 

Territory of Lakshadweep 682 554 
- 

/ '(By A Octe Mi S Radhakiishnan) 

Respondents 



87. OA 904/2013 

Kadeeja C.P 
Cheriyapurakad 
Kalpeni Island 	 Applicant 

(By Advocate: Mr.K.B.Gangesh) 

Versus 	1 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

Sub Divisional Officer 
Office of Sub Divisional Officer 
Kalpeni ISland 682 554 

The Director (Rural development) 
Department of Rural Development 
Administration of the Union Teritory 
of Lakshadweep, Kavaratti —682 555 

(By Advocate: Mr.S.Radhakristhan 

88. OA 905/2013 

Respondents 

Abdul Khader C. 
Chekkiriyarnrnada l-Iousl1: 
Agatti Island 	. . 

Bu.ar JaiiThar T.P 
Theklapura 1-louse 	. 
Agatti Island . 	1 

(By Advocate: Mr.K.B.Gangesh):: 

Versü.i.r. 

1. 	The Administrator 	: 
Administiation olthe Unon Territory of Lakshadweep 
JKavaiatii Island —682555 

. 2 	Diiectbi of Panchayaths 
Dprtrncnt of Panchayaths 
Adlriini'stiation olthe Unibn Ferritory of Lakshadweep 
Kvaiatti Island - 682 555 

Applicants 



Project Manager 
Desiccated Coconut Powder Unit 
Lakshadweep Developrnnt Corporation Limited 
Agatti,. Kavaratti - 682 555 

The Deputy Directór (Admn) 
Lakshadweep Deve1oént.Coporation 
Kavaratti — 682 555 . 

Village (Dweep) Panchayath 
Agatti Island represented by its 
Executive Officer - .682553 ' 	 . 	Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

89. OA 939/2013 

Safiyullah K.C. 
Kuttiyachada 	House 
Kalpen i 	Island 

.nA C 
Saiful.la M.I 	. . 	.;;. 
Melaillam House 
Kalpeni Island 

Kunhikoya MY 
Mathil Valiyarnrnada House 
Kalpeni Island 

Kidave K.O 
Kakkachiyoda 1-louse ..I 
Kalpeni House . 	 Applicants 

(By Advocate: Mr.K.B.Gangsh) 

Versus ••. 

I . 	The Administrator . 
Administration of the Unbn Territory of Lakshaweep 
Kavaratti Island - 682 555 

2. 	Director oiPanchayath s, 
Department of Panchayhs 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island —682 

lakshadweep Building Development Board 

1 	\Jiiion lertitory of Lakshadweep 
o 

 ( 	 K varatti iepresented Iy its Secretary —682 555 

ZzrT 

: 	 . 
- 	 '.. 



:.' 

The Technical Officer 
Lakshadweep Building Development Board 

Kalpeni Island - 682 553 

Village (Dweep) Panch.yath 
Kalpeni Island represented by its' 
Executk'e Officer - 682 553 

(By Advocate: Mr.S.Radhakrishnan') 

90. OA 942/2013 

Mohammed Ashik 
	 rj.. 

Palilyat i-louse 
	 t. 

Androth island 

Abdul Latheef . 	'. 
Karakunnel House 
Androth island 
iviohammed Ubaidulla 
Chodath 1-louse 
Androth Island 	' 

Mohammed Fathahulla ,.;:d, 
Karachetta 1-louse 
Androth island 

(By Advocate: Mr.K.B.Gangesh) ' 

Versus 

I. 	The Administrator 	..' 

Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Lakshadweep Building Development Board 
Union Territory of Lakshadweép 

varatti represented by its Seèretary - 682 555 is  

cer 
we Budding Dvelopment Boaid 

L) 

 ( 

 JT
'sland - 682 554 

 ,.• 

S 

Respondents 

Applicants 



Village (Dweep) Panchayath 
ndroth Island represented by its 

Executive Officer - 682 554 

(By Advocate: Mr.S.Radhakrishnan) 

91. OA 952/2013 

Abdul Salam N,P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenarnpappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
PowerHouse, Kalpeni 
Residing at Chakakel House 
Kalpeni, Union Territory b f Lakshadweep 

P.Moharnmed 
Casual Labourer 	f.  
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
Harnza Koya P 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath House: 
Kalpeni 

(By Advocate: Mr.Hariraj M.R) 

Vrsus 

Union of India represented by the Secretary 
to Government of Indiaf. 
Ministry of HomeAffairs 
New Delhi - 110001 

The Administrator 

	

/,NlS 	
i1 ion Territory of Lakhãdweep 

—682 555 
* 	 . 

* 	 jEutive Engineer 
JDep1artment of Electricity. 

Kaaratti, Union Territ3iy of.Lakshadweep 

Respondents 

Applicants 



•• 

2L0 

4. 	Junior Engineer, 
	 S 

Electrical Section, Kalpeni 
Union Territory of Lakshadweep 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan (R2-4) 

92. OA 1100/2013 

Abdu!Khader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

Applicant 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr. S .Radhakrishnan) 

93. OA 1202/2013 

Akathar Ahammed K.K 
Internal Inspector 
Agriciltural Department, Kalpeni 
Kunnamkulam House 
Kalpeni Island 
Union Territory of Lakshad weep 

2. 	Mohammed Iqbal KPV 
.Internal Inspector 

--T 	'Agic.ultuial Department, Kalpeni 
un.i.vavaIiyammava House 

/ 	Ka1i Lsland 
I 	ni&Teritory of Lakshadweep 



3. 	Fareeda Beegum P.V 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpeni 
Pentamveli House 
Kalperii Island 
Union Territory of Lalshadweep 

(By Advocate: Mr.P. V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

Directoi' of Panchayath 
Department of Pánchäyath 
Administration of Union Territory of Lakshadweep 
Kavaratti —682555 

Agricultural OfiTcep 
District Panchayath (Agriculture) 
Kalpeni Island - 682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti —682 555 

(By Advocate: Mr.S.Radhakrishnan) 

94. O.A No. 1225/2013 

C.P. Showkathali, 
S/o. Mohammed Koya 
Casual Labour, Electrical Sectioh, 
Kalpeni. 
Residing at Chemmanam Pally House 
Kalpeni 

(By Advocate: Mr. Hariraj M.R) 

VerSUS 

7 	' L 	The Union of India 
Reprèented by the Secretary to 
Government of India, 

Ui  
1\. ipisty of Home Affairs 

H 	NewDelhi— 110001. 
I 	
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Respondents 
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The Administralcr 
Union Tern Wry of Lakshadweep 
Kavaratti - 682 555. 

Executive Engineer 
[)epartment of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep —682 555. 	 Respondents 

(13>' Advocate: Mr. S. Radhakrishnan for R2-4) 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the Following common order on March 6, 20 14:- 

ORDER 

Hon'ble Mr.Justice A.K.Basheer, Member (J) 

Applicants in this buqch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are For 510 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engaged/disengaged by Village/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	The common grievance ol all the applicants is that their services are not 

being regularized even though they have been working for years together', albeit 

on casual/daily wage basis. Therefore the common prayer in all these cases is for 

direction to the respondents to regularize their services. In the case of a 

fw'áh who have bcn ietrcnehed on completion or the period of engagement 

. 	 direction to re-engage them. 11ie paier i.s for issue  

j) 
/ 
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The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under .  the 

Village/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. Naderkoya and others - 2005 KHC 28. It is further contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the respondetits is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

contention:- 

Secre1arv, SiWe of Karnataka & Others Vs. Umadevi and Others - 
,\\NST4 ,06) 4SCC I. 

. 

oJ Raja5ihan Vs Dava Lal - (2011) 2 S( 1 429 

* 	f 



Saiya Prakash and Others Vs. State of Bihar and Others - 
(2010)4 SCC 179. 

Official Liquidator Vs. Dayanand and Others - (2008) 10 SCC I. 

R.N.Nanjundappa Vs. 7'. Thimtniah - (1972) 1 SCC 409. 

,Jeemon V.R. Vs. State of Kerala - 2012 (1) KHC 397. 

State of Kerala Vs. Valscnnrna -2012 KLT 294. 

Non-Panchayath Cases 

OA 212, 266, 268, 299, 325, 347, 354,366, 372, 380, 488, 499, 509 

& 1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, Industries, Environment & Forests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 years. Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

 It is beyond controversy that all 	the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

' ct undergone. However, in those cases also, no material has been 
/- .klNiSrN 

.' 	; \efore us in support of the above contention. Simi'arly it is not in 

.-./ 	•.\•' such engagements were not made against sanctioned posts. In 
:'- 

shhi process of casual engagement on daily wage basis for 89 days 
,.- * 

J 



has been going on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or 	regularization unless the 	recruitment 	itself 	was, made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to mereiy consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

ployees be considered on merit in the light of the principles settled by 

Court in the cases in S. V.Narayanappa - All? 1967 SC JOZL; 
40 

j 	R.7Nai jundappa (1972) 1 SCC 409 & B.N.Nagarajan -- (i79) 4 SCC 
1' 	 .: 

a
I 

a one time measure.  
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0. A three judge Bench of the"Apex COurt in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Umadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

11, 	In 1-larminder Kaur - (2010) 1 SCC ('L&S) 202, the Apex Court had 

held thus:- 

Long service by itself may not be a ground for directing 
regularizalion. Regularizalion is not a mode of appointment. 
When apointmenis in public office are required, to be made, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departure is 
made /iir not scrupulously following the conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, i/is imperative that the same must be done within the 
Jbur corners of the delegated power by the authority 
concerned." 

12. In the above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period, in the offer of 

appointment itself it was made clear that the appointees would not have 

any claim for ad-hoc/regular appointments available in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while 'concurring with the view taken by the High 

Court hed that initial appointments of the appellants were made in gross 

violation' of the provisions containeçl in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking 

note of the admitted position that 800 posts of teachers were lying vacant, 

the ACourt expressed ,  the hope that the plight of the appellants would 

/ 	also be'tak'en into account by the administration and consider the 

( 	
dsirbilit ofrelaxing the age-limit provided in the Rules. 

--1''• 
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In Nanjundappa (Supra), the Apex Court had held thus:- 

J/'1he appointment itself is in infraction of the rules or if it is in 
violation of the provisions of the Constitution, illegality cannot be 
regularized. RatifIcation or regularization is possible of an act which 
is within the power and province of the authority, but there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. Regularizalion cannot be said to be a 
mode of recruitment. To accede to such a proposition would be to 
introduce a new head of appointment in defiance of rules or it may 

have the effect of setting at naught the rules. 

We do not propose to burden this order by referring to several other 

decisions rendered bythe Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Umadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is that 	the authorities concerned, be it the Lakshadweep 

Administration or the Village (Dweep) Panchayats/District Panchayats, 

have not shown any anxiety about the s.ad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra) at that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. It is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

—--.still it appears that many of them have been allowed to continue. Many of 

7 
f'hem 'have been engaged in one scheme or the other sponsoted by the 

,f / 
ç1Ce•ntraI Government or in some such other schemes or programmes floated 

_• 	f:, 
* 	by thce Administration  on its own by utilizing the funds available with it 

\ 	 / TheAdinistrati0n or Village (Dweep) Panchayats have not come out with <  
',''!

<\ 	
/ 



any data as regards the actual requirement of employees in various 

departments under them. It has been noticed that in some of the 

departments, the casual employees have been working apparently against 

regular posts for years together. Why is it that such posts are not identified and 

sanctioned? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally unch.ritable, 

to say the least. 

Panchavath Cases 

In the other bunch of 80 Original Applications, in which the 

applicahts have been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

-appached this Tribunal, aggrieved by the failure of the Union of India 

and the Lakshadweep Administration in granting them temporary status 

under the Scheme for 1 emporary Status & Regularization introduced by 

the U6ibn4f India, in O.M.No. 51016/86IEstt (C) dated 10.09.1993. It 

appears that the upkeep, maintenance and distribution of the dnnking water 

4 BE\ 



to the lopal residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure and the 

Society used to manage the Scheme. Later, Island Councils were brought": 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lak.shatheep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were. transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The, casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularizalion) Scheme, 
1998 and prescribe it piiospec tive ly  to the Panchayais /hr granting 
tempOrary status to casual labourers as per the parameters of the 
scheie. 

The first respondent, i.e. the Union of India in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Admihistration prescribes the scheme to the Panchayais for 
regularizalion of' eligible casual workers, no regular appointments 
would be made by the Panchayats in respect of at least two third of 
the regular vacancies in G1oup D which would be kept reserved for 
the regularization of the casual workers under the scheme. 

(d)' No casual workers,, including the applicants, who are in the 
service of the Panchayats on the date of issue of these orders would 
be retrenched on the face of availability of work or for making way 
forfresh recruits without considering them for the grant of temporary -, 
status if eligible as per the scheme. 

vision Bench of the High Court while allowing the Writ 

* t/ by the Administration noticed that another Bench' of this 

N 	 ,1 
/ 
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Tribunal in Original Applications.:Nô.1297& 218 of 1998 had rejected an 

identical relief claimed bysome other casual labourers, holding thus:-

"We have carefully peru'sed the pleadings and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the Island Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequentl,v by the succeeding local self Government body, namely 
the Village (Dweep) Panchayat of Androth/Minicoy. The 
Chairpersons of the respective Island Council might have with or 
without proper aihoriiy from the Councils issued what are 
purported to be appointment orders and the subsequent service 
certUlcales. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of U. T. of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show thai they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Administration................ 

In the case on hand the applicants were not employed against 
any posts sanctionedby t)ie administration and that would ma/ce all 
the difference. The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Panchayat 
authorities considered it expedient to give employment to them. It 
probably might have offered some succor &v way of daily rated 
wages to the unemployed local persons................... 

Neither the Panchayai authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned by the Administration could be considered 
regular. As mailers stand, the Administratio,'i of U. T. of Lkshadweep 
has no accountability as far as the matter of regularization of the 
applicants are concerned. The anxiety of the U. T Administration to 
prevent misapplication of funds granted to the Village/District 
Panchayai for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate. 

21. The above decision was confirmed by a Division Bench of the High 

CotHn—.O.P,No.28776/2001. Still later, OA No.1008/1997 and OA 
, 
No 57 l/ 19 9$ - w, ie also dismissed by a common order following the / 	•:, 	 , 
decision mentianed supra This order was also confirmed by the High 

Court in O.P.No,35164/2001. 	 • 
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After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

accourn its financial status and various other administrative p.o!icie; The 

following are the observations of the Division Bench:- 

"In view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary Status & Regularizaiion.) Scheme 1993 and prescribe it 
prospectively to the Panchayats for granting temporary status to 
casual labourers. The direction given to the Panchayat not to effect 
any appointments till the Lakshadweep Administration frames 
Scheme, is illegal and do not fall within the jurisdiction of the 
Tribunal. Further direction given to the Panchayai that no casual 
workers would be retrenched on the/ace 0/availability of work/ails 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in OA 820 of200l stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been.issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

_....quations of power have changed after the last Panchayat elections. Some 

r, tti prders of appointments were cancelled by the successor Committee 

t' 	 i?r6IEfc of these Panchayats. More importantly, fresh engagements are 

	

( 	1 beiA 	made 	on 	political 	basis 	and 	some 	of 	the 
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cc'\ 	 sep 	also have political colours. 
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25. In GA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Andioth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March 7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articles 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above n3tiflcation 

in support of the argument that the Panchayats are vested with the right 

and authority to "hire and fire" employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior• approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

j.7, Sri P.V.Mohanan who appears for the applicants in some of the 

c.ase' cimtends that once the Administration sanctions 'Grant-in-Aid", it is 

for th 	Panchayat to execute the various works like 	rod- 

cbistrution/repair/maintenance, 	water 	supply, 	drainage, 	loaI 



development works, primary eucaidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after- the introduction of the Lakshadweep Panchayats 

Regulations, 1994. The: learned counsel has invited our attention to 

Article 234(g) and Article 40 of the Constitution of India in this, context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled for 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State of Haryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in seivice, albeit on casual basis. It is true that the applicants in 

- all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working. on casual basis for a large number of years. it has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997. Quite a 'few of them have been working for 

periods ranging between 5 to 10 years. There are only very few who have 

/ 	
.ben working for 2-3 years or less. Most of them are still continuing on the 

(*/ ass of interim orders passed in these cases. * 	f' 



30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identica) in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
Court/Tribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all, 
(d) the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (a) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 4 "  June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under :- 

Those who have put in more than 10 years of casual labour 
service, with or withoi1t the artificial 	break. These may 
include those who hae been 	inducted with specifià qualification 
of matriculation/lTl and the like and also those who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification' of 
matriculation or other specialized course beyond Matriculation, such 
as ITI, or possessing specialized skills, such as date entry bperator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 
h't.coming under (a) above, i.e. with less than ten years of service. 

' 	 9 

\Those who have been engaged under one scheme or the 
7 	 othI'(other than those who have been engaged under the Mahatma 
I ' 	7 Gaidhinational Rural Employment Guarantee Scheme (MGNREQS 

for short) but not those who come within (a) or (b) above 
/ 
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Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (ward wise/lslandwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if. the casual labourers sought to be disengaged feel 
that they belong to category (a) or (b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming unqer group (d) above, i.e. those 
who have been engaged under the MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a minimum of 100 days, which would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and here a ga/h, fter giving them a notie of two 
weeks before disengagement. 

In respect of (c), if the scheme under which the dasual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a condition only 
their setvices could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their seivices as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No;. 
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
the like (here stated to be lTl), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing." 	 ... 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure AS to A in OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged. Understandably, all these 

/ 	-mplyees who faced the threat of disengagement have approached this 
7 	\, 

* ' / 	iibun1 and those Original Applications are also included in this bunch of 

ç.. 	cáss fit appears that the Administration has also sought to rely on the 
J/ 
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judgment of the Division Bench of the Kerala High Court in O.P.(CAT) 

No.133/2012 and No.606/2012, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

	

32. 	The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were, so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administraion or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity of job 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

1-lowever, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no room fpr any 

sympathy for such casual labourers even if they have continued in service 

for a large number of years. 

	

33. 	But, in our view, the Administration has to necessarily give adequate 

, ,. ieration to those employees who have been working on casual basis. 

than a decade or two. Similarly, the plight of those employees 

vh hvbecn working on casual basis for the last S to 10 yeats is also 
(3/ 
* 	equah)% piiable. These employees, in our view, are entitled to get the 

I 
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benefit of relaxation in age and other essential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Administration that the entire process of engagement of employees on casual 

basis (if it becomes extremely essential and unavoidable) is streamlined so 

as to avoid unnecessary legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shall, address . the issue relating to all these employees, who have been toiling 

for years together on casual basis,: with utmost compassion, and give them 

the benefit of relaxation in age s  educational qualifications etc. while making 

regular recruitment. 	., 	 . 

Original Application Nos. 212, 266, 268, 299, 325, 347, 354, 366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, dismissed. 

The interim ordets in force as on today shall remain extended till 

April4,2014. 
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